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Mr. Deputy-Speaker: All right, that 
has been expunged already.

SALARIES AND ALLOWANCES OF 
OFFICERS OF PARLIAMENT BILL

The Minister of Law and Minority 
Affairs (^hri Biswas); I beg to move 
for leave to introduce a Bill to provide 
for the salaries and allowances of cer-
tain OfRceri of Parliament.

Mr. Deputy>Speaker: The question
is:

“That leave be granted to intro-
duce a Qill to provide for the sala-
ries and allowances of certain Offl 
cers of Parliament.”

The motion was adopted.
Shri Biswas: I introduce the Bill.

GENERAL BUDGET—GENERAL 
DISCUSSION—Contd,

Mr. Deputy-Speaker: The House will 
now proceed with the further consi^ 
deration of the General Budget.

I propose to call the hon. Minister 
to reply at 6-30 p.m. He will have an 
hour’s time till 7-30 p.m. So, the other 
Members will have their turns to speak 
before 6-30 p.m.

Yesterday, Mr. Muniswamy was on 
his legs. He will now resume his 
speech. .

Shri Muniswamy (Tindivanum): I
was saying yesterday that the Budget 
is based on the Five Year Plan, for 
the implementation of which the hon. 
Finance Minister has repeatedly stated 
that he seeks public co-operation. But 
I am at a loss to understand what at-
tempts have been made to enlist public 
co-operation. It has been stated in the 
Five Year Plan that they have orga-
nised two associations, viz* the Bharat 
Sewak Samaj, and the National Advi-
sory Board. As far as I know these 
two associations have been formed 
with the help of men belonging to one 
party only, and I must say that the 
whole thing has been done without any 
consultations with the leaders of all 
the other parties.

Looking into the Budget and its 
allotments, I must ask one question. 
What is meant by family planning?

Mr. Deputy-Speaker: I And that
there is so much of noise in the House. 
If hon. Members want to carry on 
conversations, they will go into the 
lobby and do so. We are not able to 
hear anything legitimately talked in 
Ihe House. ^

Sbri Muniswamy: In the Five Year 
Plan, an allocation of Rs. 65 lakhs has 
been made for family planning. As 
far as I remember, it has been dis-
cussed in the recent Conference at. 
Bombay that family planning is ani 
indirect way of advocating and sup-
porting birth-control. It has been saidi 
by those who follow Gandhian ideo-
logies, that Gandhiji was dead against 
this birth-control. It has not been 
explained clearly in the Five Year 
Plan, how this sum of Rs. 65 lakhs is 
going to be spent.

Coming to Education, in the Budget 
they have allotted only 40 lakhs for 
scholarships. In the recent list of 
scholarships published, not a single 
candidate from the backward commu-
nities from Tamil Nad has got it. So 
many castes, who are not really back-
ward at all, have been included in the 
list of backward classes. In this con-
nection, I would like to say one thing. 
The washerman community, which haij 
a population of seven or' eight lakhs in 
the Madras State, and the barber 
community have not been included in 
this list. This is an anomalous position. 
In all the other provinces, Madhya- 
Pradesh, Bombay, etc., these commu-
nities have been included in the sche-
duled classes whereas in the Madras 
State, they have been brought into the- 
list of backward communities. A 
mraorandum was submitted to the- 
Prime Minister when he was in Hyder-
abad. I request that these people 
should be brought in the list of sche-
duled classes immediately.

I would like to say something about 
the Archaeological Department. I can- 

money spent on the 
Archaeological Department is a sheer 
waste. There is the Nandikonda pro-
ject Formerly in Nagarjunakonda 
archaeological survey was carried on. 
They have spent thousands of rupees in 
Nagarjunakonda. If Nandikonda pro-
ject is realised, the whole of Nagar. 
junakonda will, they say, be sub-
merged in water. As far as I know, 
Government has not taken any steps  ̂
to preserve the relics found in Nagar-
junakonda. At this rate it is a sheer 
waste.

There are many more items which 
have not been attended to. Regarding 
this archaeological survey, I had a 
talk with the Director. They are 
spending money only in Northern 
India. In South India, especially in 
the Madras State, we have Kaverip- 
pumpattinam, Korkai and Madura- 
where the Cheras, Cholas and Pandyas 
ruled They are not doing any survey 
in these places at all. It does not 
mean that I am too pessimistic. There* 
must be equal distribution. Either ther
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J^inister in Charfa;e must be ignorant 
.of these places or they must be con- 
.Anln£ themselves to Northern India. 
Therefore, I must say that the allot-
ment for the Archaeological Depart-
ment in the Budget must be called a 
North Indian allotment and it should 
not be in the General Budget at all.

Now, coming to Research Institutes, 
^ f course, we all admit that Research 
Institutes are necessary for the country. 
But. as far as I know, some of the 
Research Institutes have been doing 
work without any results for the past 
five or six years. I had a talk with 
^  high official in the Fisheries Depart-
ment. They have been carrying on 
research in fishery for the past five or 
-Six years in places like Barrackpore, 
Mandapam and Bombay. They have 
spent more than 50 lakhs up to now. 
I asked the gentleman, what is the 
result of five years of research in 
fishing, have they increased the number 
.of fish in the sea, what have they done. 
The gentleman replied, ‘Oh, it takes 70 

.years in foreign countries to come to 
a decision; five years are not enough; 
we have to spend two or three crores 
for this research\ Therefore, I say 
that Government should at once exa-
mine whether they have achieved sub- 
.stantial results in these Research 
Institutes. Otherwise what happens is, 
people are getting a lot of money, they 
come at about eleven o’clock or twelve 
o’clock, sit, and go away. Alongside 
this, there are famine stricken places. 
We have had recently natural calami- 
ities in Tanjore and Tricninopoly dlst- 
.ricts. What has the Central Govern- 
jnent done? What is it here for? 
When we say Anything, they aay, it is 
.all a provincial matter. Why should 
-there be people here in the Centre 
•calling themselves the Central Govern-
ment? Therefore, as far as 1 know, 
this Five Year Plan, even if it is a Ten 
Year Plan will not be supported in 
Tamil Nad at all. Kindly excuse me 
ior putting it very bluntly.

We are all anxious that the postal 
rates should be reduced as it has been 
j-epeatedly promised to the public, that 
the nine pies card would come down 
to six pies and the one and a half 
anna cover would come down to one 
<anna. On the other hand, to our great 
.surprise, it has been raised indirectly. 
The Finance Minister said the other 
•day that 16,000 rural post offices have 
'been opened. He admits that they are 
not remunerative. If you go on in- 
<!reasing these rates, even the people 
who write one or two letters, or the 
people who go to the post offices with 
t>ne or two registriition letters, will 
never go to the post office at all. I

know as the President of my District 
Post Offices Union, that these rural 
post offices are not remunerative at 
all. The postal subordinates are 
employed on a part time basis. They 
are either Government servants or 
private persons. They are paid a 
salary of Rs. ten or twelve and asked 
to do post office work. The man 
attends to his school or his lands, 
attends to his domestic work and also 
attends the post office. If a card is 
posted there, he takes it, puts it into 
his pocket and goes to his house. He 
says, “I will go and deliver after three 
days”. I humbly submit that these 
rural post offices, especially the extra-
departmental staff are of no use at aU, 
unless they are paid a monthly salary 
and unless they ate recognised.

Much has been said about deficit 
financing. To the criticisms made from 
this side of the House that deficit 
financing is always risky and danger-
ous, one hon. Member from the other 
side said that we are accustomed to 
deficit financing, and that we are
accustomed to deficit Budgets. Suppose 
I say to a man that drinking toddy is 
bad, it is just like his replying, I 
am accustomed to drinking*’. It is also 
said that it is a stimulus. Some weak 
•persons, to get some sort of a stimulus, 
drink. If one goes on taking it, in 
course of time, what happens? For 
the first time when he takes to a drink, 
he says, the doctor advised to take 
one dose. Then he says, the doctor 
has advised me to take two doses. 
Afterwards, he takes without the
doctor’s advice. After a time, he begins 
to supply the doctor himself. Of
course, for a weak person, it could 
be given as a tonic tot the time being. 
But, unless he has got self-control, the 
Finance Minister knows better what 
will happen. He says that there are 
circumstances. There will always be 
circumstances for everything.

He expects much from the agricul-
turists. I must admit one thing. In 
Tamil Nad they have opened some 
community project centres. There was 
a proposal to start a community pro-
ject in the South Arcot district, a down 
trodden poor district; there are hard 
workers. But, it was dropped. These 
centres have been opened in two 
places, with your permission, I must 
say, Sir, in Coimbatore and Madura, 
the only two districts where the 
Congress party is supposed to be in 
power. The only tin which the South 
Arcot district committed is that it has 
completely <lefeated the Congress in 
the electi<»iis! That is the <|n we hive 
committed!
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Shri Nambiar (Mayuram): It is a 
sin!

Shri MunLswamy: We, some Mem-
bers, went to Madras to represent about 
this omission—There were none to 
hear us. People are here in Delhi who 
could answer us. Therefore, I submit 
that the South Arcot district requires 
a community project centre, and if the 
Finance Minister thinks it reasonable, 
he must have some consideration for 
this district.

I think I have finished.
Some Hon. Members: No, no.

Mr. Deputy-Speaker: Hon. Members 
Ought not to encourage; we have to 
distribute the time.

Shri Muniswamy: On these commu-
nity projects, if I am correct, they 
have spent 500 crores, out of which 
450 crores have been spent in Northern 
India. I say 90 per cent, of the money 
has been spent in Northern India. 
Does it mean that I am too pessimistic 
if I say that the South is neglected? 
Suppose there is a friend who always 
puts his hand into my pocket and takes 
five rupees from it. If I raise objec-
tion, can he say, why do you differ-
entiate, we are one, we are friends? 
When I say that the South is neglected 
whereas we are contributing men, 
money and the best brains to the 
Centre, all of a sudden, the “Ministers 
in the Treasury Benches stand up and 
say, you are too pessimistic; do not 
be narrow-minded.

In the end, Sir, I may quote a Thiru 
Kural if the Finance Minister is pleas-
ed and of which the Finance Minister 
was kind enough to give one. Thiru 
Kural, as you know, Sir, very well, is 
the only book in the world which has 
been translated into 40 languages. The 
1330 Kurals in It deal with everything. 
It says: “You may be intelligent; you 
may be a cultured man; you may have 
a world of experience; but there is no 
use if you do not do things with the 
co-operation and consultation of all”.

Ulagaththodu Otto ozhugal pala 
katrum, Kallar ariviladar.

"If you do not know how to co-
operate with others-—You may be 
intelligent, but there is no use if 
you do not know how to move 
with others, if you do not know 
how to make yourself fit with 
others.^
Therefore, what Thiru Kural says is:

Evvadu uraivadu ulagam ulaga- 
thodu Avvadu uraivadu arivu.

Mr. Deputy-Speaker: It is interesting^ 
but I am concerned with the time.

Shri Muniswamy: That is why I have 
quoted Kural. Kural is very, short. It 
consists of only seven words.

Therefore, I must submit once again. 
Sir, that the case of Tamil Nad is 
ne^ected, and I will request the hon. 
the Finance Minister to ooen some- 
more Community Project centres. 
Otherwise, they cannot get any co-
operation. Co-operation is not some-
thing which you can purchase ia the 
market. I refer to South Arcot espe-
cially which is very near Pondicherry, 
which we all know.

I will once again appeal to the Fin-
ance Minister to do something for 
Tamil Nad and also for the backward 
communities.

One word about Prohibition, Sir.
Mr. Deputy-Speaker: Prohibition i^ 

not a Central subject.
Shri Muniswamy: All right. But it 

has been allowed yestCTday and the* 
day before. I do not know how a 
Central subject of yesterday become® 
a Provincial subject today!

Mr. Deputy-Speaker: I was not here;

Shri Muniswamy: With these words,. 
I resume my seat.

iTFPfhT
^  5!^ «TT I
sAt  m ^

%■ ^  55*IT pp I am #

i ,  ^  t' ^  

v t I  ^  srfpfNnr <TTfe#
f t  I ^

^  ^  IJW W  I STTT
#  <srr^ affr rnr 'rar

w r r  wtnt
Tt I  art ^ I ^

^  JTgrT ^  3TTT TTT SEft*

^  ipvnrnr <t t  i
 ̂ 3RT srPT llf ^
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>T*IT *TT, *(ld f  I
arrr ^  ^  ft? ^ rf^T  i ,
5*TT̂  ^I
^  TO »m  I iT?9Fr
^  i  I 'n ? ^  JR T R  ^  3TPT
5̂T«f>f !TS^ 5?T TfT t  ^  Sfra" 

eft ts c ft I a m  % ^ a f y w
CJTT^ <T?ft 5 T n H '^ 3 T % 'T R T  ^
T^ TT I ’ J F  ?ft JT? ^?T ? n W  #
STRft t  I ’ TT^ 3T«f a ftr

3fr 3 n n :« f t l  %

^  T t  ^  ^  ^  ar? #5̂  f ,
» T ^ 't  ^  a f l T T O #
Mi'll f^RT 1<+ K ^  *i^>sii 3R’ <, î 5 s ftr  
3ft r K p T ^ ^ Tt f , ^  3TT3r

+>^Pi^ » I'ii'te. % R»m 7?rr

f  I ^
«n^ ?ft ^  IT5 ^ t ' ^  5iT5?r 
w  5TVTT % ^ ^ a rr “ #■ <f ̂  5T J l J  
JT ^  '5^n ?»TTt JT?t H'J^PT'ft srr#sfs 

r ft^ ^ T 'w fii^ i <f»l>1 ^<li I 
^nrsT’? ’ ? ^  3 f F n ^  f*Faft?fiiT??rjnPTT 
9ri^ 'T R  T^*TT ^  TTS tj 3Tt^ *TT5

^t, 5Tt ^  ^ * r  arrsf ^ f l ^  
f  JTT a m  ?rtnf % 1 JT? vft

f̂TrT S|>^ f*P TT^ ^ s r H P i-
^ c <  *1 ^  '»ticl I ^ T 5 P f H4i '»i<nj

% cess p o o l  ^  t^spHnT^^d^ 
^  «n% ^ I «(̂ d
<rc T̂ iT % ??Tn ?Ji5vw,

a f k  f i r s ^ ft t s r ^ t  5n% f  ' 
gft JT? I  f%  a m  cess

w f  cess p o o l  #  T?# 5>,
%  % ¥r<r »T5f f t

*IT W <?ni<4 I 31T ^

%  5? *rsf f t  3TT?tf I a ftr a m  ^  ??pft
! m f w r f  aftT<#trff ^  a m  % ^  

7 ? r  ^  ?ft «r t i? îft 
arrr ^  w ts r f i r ^  srrmTT i 

• s T R T w r t ?  a m  ^  ? f t M  ftf  a m
arqnr 11?  ^  f  jtt wt»ft %

* R %  f  I fit afFTT
aftr 4' ^  ^  5 f% f» n t ar«#

, w  ^  «F# WR fiffp p
5 R  ^ jt? y  ^  sfra- anfft t  ?ft ^  #

a rr jt  wt’iff *pt T r a t
4^9ii*fl f ^  v r k  
51^ f , ?T  ̂ eft f  %
5*iT<i ?nr c^ypT, f r n r r  r̂?r ^ r r t t  
^m m r ann: f t ^  1 a m
^  ^  ^  V t  ^

^  I a m  <Ft i j f t  ft?5ft #■ #5 
w t r  T̂’lTT € ? w t  5ft «F tf
5 T T ^  51^ ^  I an% ̂  H f f

a m  ^  TT5TT ^>n? f*T^ 
t '  I ^ 7 7 ^  T m  f w  smrr 1 1  a m  
a ftr 3 p if  g n r’^ a ftr f5p ^  ft?iT 
f  I ^*1% fn> 3T»K ¥ t f  # f * T R
aTRTT ^  TR P T V T T
f^TW r f  I ^  ^  5 R ’ ft??5t %
a i f w v n r  »nft ?ft ^  i j ^
T R P T T T ^  f*T55TI ? t ^  a r f W ^ m  

^  ^  ^  5 ^  W ’TT ?TffT
garr ^  I f e r  * m  ^  ^rr«r
a R v R T r T V ^  fir?J5TT|3TT I #' # »F?T %  

^^TT ^*ff ^  '»i'ii«( f^JTI
f ^ ^ ^ t a i T e r r ^ ^  1 ^ 1 ' I ^ V H 5 T T  
?t <J®T %  »t?TT ^TfT ^iff ^  5>, eft 
^  5T ^  f ^  « < + K  ?rf 3lTfT f  fp ft  

Pl+I^'^eft ^  *Tj^ ^ 3fY^
^ T T ^ ^ ^ ^ r n T f j t 'f t ^  1 S T flT ^  t V - f t

#  ^  qeTT ^ f t  I  I eft 4fT9T5ft ^

%  a m  flftf%#, #■ a m  ^  ^ r w
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nfTirt^
i  13nr?^T#^^r3TrTT!^ ^arTrsr^yi^
#  f  s i k  ^  11
n  i  %=5fhrf %^rr

v t  f ^  ^  <, #»r
<, ?ft a r rm  *rnT^ ^«rr arnr i
'TT^ ?nc5! 5T f  1̂ 3T»n: ^
?TT«5V!»i ?5T !T^ ^  ?ft aTTT
sretftv Pi?prw I

a m  qm [fN € t s n w  a r k  « F t i  
« F R t^  j r r t ^  #■ t  
'dr^l^ ■*TPT I ®r? I ’f t  3?^# ^  t  I 
Wt̂ T ĉ«Ti5 T̂T*T 'TT^ ^ 1 3 ^

^  ^  ^  IT? ^  W >TH?ft f  I
'?>rjt5PT 3 f k  J T T T O  %

m  i ,  ? ^ r f^  W «P?5fr
^  ft f  % T P T  ^  5IT5T^

T f r | ,  s F H R l - t ' a ( H  
w W f ^  51^ arrr
'St) ^  ^  rft

^T^hft 5Pf> W l*b ^  ^I^5PT » I ^  I 
% si 1̂  ciV

^  ^  a^T6wr  ̂ ?r^ 1 m x  ^
airejft rPFF^TT? ^  T ’ N tO ',

5̂1 '3H% I] aftx ^  ^  ^  ^  ^ « T
a ftr ■^K ^ T T  K ^ 'T  ^  ? R ^ f ?  «T^ 

^  fjp^ 5TT? ^  sp  ̂ ?
«Pt g m ?  ?TT5 ^  ^  ^  V t

^  I
3H  % 3T K  aft a r r S lft r w  « f k  srnr arrqSt
PiiMw v4w rft T^ 3TI% ^ ^
n ra  ^  ^  ^  ^cTT ? I ^

. % ^Nr ?rt?r ^  ^nc ^«t

%  fwii ^  ^pnr %  fw T  ^  aftr
s i i R r < ^ ^ « P T  r ^ n r m ’T ^  i f f t ^ a r r #  
c m fim  v * f t i iH  % ^ w r r f  a r k  anr 
*W t  ^r tTfr T T ffr  j  ftr T?r ? rr^
«T«T ai\T ?^nft ^  I

3 IN  ^  > T^^ff*r J f t ^  *PT ^  ITT 
W SRTT Wr ^ ! ? T T f ,  5Tt ^  ^  
f  <% carPpT ^
^  ^  ^Tf^, 5ft ^  ?ft 5»n^ 'm  

f t  ’Tflr t ,  ft, a r ? y ^  
^CT ^  'ftTê T arrTiT 'ST̂ T

P)'i'l«i 5 , ^fV’T 3^%’ ^t*ft ^  'J®t f̂?ft'T 
5T^ wfft> l i m  ^

f f  ?. ?ft f̂t'sr %̂f»TT ̂ 7 ^  t> 
cnft^fwt ^  ?ppcrr t  i r̂r«iTTW 
♦rnt(t v  !T? 5<aii T̂T̂ T f  T?r *ft»RT 
% 3 1 ^  a m  STRT %, fsi% % # w
WT jftaRiTT I;', ^  ^t^t
^  f%?rw ^  ^  =^t<ft ^  5 T ^  'TRTT 5ft 

^?t PtoOT ^5ft t  I 
^  fTT5ft t  % aniT arrr f  f%
a rr # t JT? 'fsr^ifhT jftinrr ^  

aftr ?ft»T ^  ^  y r<Ttrra ^

^i?iftn ^  artr >3;̂  ^

^  5T̂  arr>T«lft jftaPTT ^  fsRTift 
5r?ft ^  ?r% 5TT? OTR afk <T9fl«»ir 
5R> ^^rrt 'j ’f si4» *r TT ?f*̂ r̂nT
«frT5TT I

arrr f r  't t # f̂t >̂ t

am rv^ w r  5r55?r ^  t< ^
^  'd4(5<«l % <03 f̂t
^  I ,  ft?5{t % 5mnr artr 
*T <H?T ■̂ wrfl 5 
sft’T ^  I ,  ft?5ft
TT5i| 5  apTT

VT Vnf ^wn I^mT
5ft^*IVtS^ ^ ?t, ^  'TT^
^ fiF ?*r "n^ ^  ® s  % BWPT arf^’PTT 
aftr ^ <iR$̂ VFT srW  % ^

#  fnr?T ^  t ,  5mnr n  a p r f^

Pi?5*^ ^  t  sfVt ^  ^  arfinp ^  

t  aftr wt»ff VT w% iiftf ’(TBT ifr !i$f
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5t?rr I 5ft #  ?rt *T^ 5 ft> 9^ ^
anr arrnA whmft ^  viT 
TT5TT ^  eft arrr *pf^
ftr??pft^wJT5?Rr'n^# 
^  »raf ^  fwT srmr artr
% 3ft c ^ f j  TT ^  gjppT

%7ff % arsftH T|m 1 srnr 
?5s?r'TT fiT?Ft ^  ^  anrfr 

?  sfrc <dnvl VTRH-VRT ■'ittH % fw j 
aftt ^  arrâ ft «ft 5?^ f»r^

I I #ft R̂TTT t  T̂I<̂m
f  ^  *TT >iwfirenrj#^

I

^  arf^^Tjft #  T i h n f ^  ^  ?R- 
'^lil'i TT f t ’TT f ,  ^  >s*̂ ^

•^PT r̂i  ̂ V ^  »1^
= 3 ^  a r t w  ^ r z T ? ^ , 3 i T ^

WK I (w? î<5 ^r»iH
T F T  ^  > jTT sfh c >15
i% sTR̂ h* ^  I
^  W  «R T  ^^^TTSiT a r m  e ft w t ’ T aTTOT 

T !^ %  ^  ^  a f ^  ^ E f ^ n X  

%  ? » T r t t  wT?ft ^  i t r  ? r q  I r  

3R T ^  f T » ^  a f k  g m r r  ^  ^

% f ^  ^  m  <f? T f s r r

w r  5 f t r  a r *ft  5m  

^  ^ t ? f t  t ^ R i T t  ' J f r t t  ^  a f t T T J f r  ^

^  *r?Hf artr i r w ^  ?n> arrr 
w  '>1̂ 1̂  *1̂  f ^ W T T  ^  a r t r  

aiTT JI? T«it5*T^ ft» 5^
f ^ ^ t  % fin? ^  ^  % JTtfiw

a f t x  ?nr T R > T  ^  S X  ^fT sfVTW  

^  ft>  ^ t V l T  ’p r  ?Tt9>

®n<T ^  a f t r  ? f t w  I

s r f t r ^  5TT7 ? *r < ft  ? t  i f i r f t f R f t  

% ># t  «F<

^  ^  I  ftn rr ?T^
5 ^ ,  ftn: %ip3ft, 5^
^■*2^, a f ^

t', ^  #' 5ft ^  ^
^  ar»BT 5nrar f ,
T f ^  w r t ,  firrPT arftRT

^  f ,  ^  ^  ^  aftw 
a(k «A 

^ < T ^ f tf tv rR ’ 
< A f m t t V T ^ ^ |a f k  f^r #  s»rr<i5t 
^ ? r aik ^  5!n?ft 5 aftr T^Jnwft 
^  aftx ^  ^  q;8Rf >T ^  
t  % •PT»r3i n «ft ^  I ’ I 
^rf% ^  ij^ I  pp f^ftsjrt-

5̂ :5 ^  4 r .« ? r ^  %

t ,  ^  3Rnr !T^
f * r ^ ,  x T i r ^  ^  ^
>fr ^  snrm fimm, 
aW ^
^  ^  sr^  ?ft
*ft?zw f^nrnrit ^mrr f ,   ̂ a n ^  
f  f t r ^ ^ v n i i t ^ l f e i f f  aftr iTf

ir tt  T T ^ t% 5*rrt
« f t ^  1VTT*#z ^  ih f  err? r̂ JPHT 
»l^?tT?T5 ajffti^’Trfcftir f t r g ^  
?n^ ^TTR Tt WTR TT5IT ^ 1%  
*ftr '3tin ^*iiT VTif w  jrft?>T +<»ti 

I *1? ^  5;?r ^  arswtw 
^  ft^JT t  %  ?rfjf̂ >3r ^  ^  ?ft»r
» f t  ^  p r v t  ^ r r r m  f ,

?ft <5t’T t  v t  ? [ r R  %  a p i r a n ' n f t  

f s w R  ^  ^ ft  «T? 5ft a r r r  

^  ^  ?T fg^)fa-<i4' I 5 jm  n 
WT*T ^  fwî  anrr f^NH ^  ^4^ 1̂
T |fd  ^  5ft ^  ipf sp7?n
^nfr ainni ^  ’jyf TT^ aftt #Stv ft[%,
fff ?n:? ?r ?»wft vm  ?t*rT 1 

^^nrr ^  >ftWT a w  ^ ’•nf



1789 General Budget—  11 MARCH 1953 General Discussion i j BO-

^  v n r ®fn*
a m  fT ar4t ^  iPTtiRfh?

»T^ IT^ 5Tt ^  « i^  ^4>dl ft>

^T5r .?T?*T ftpr ^
tnxT vn r w w^mhi 
im  f5i%^ f  ftf «Ft ^
irfH  % 33H
’Tt'i ^  «rfT arw 5R> ^  îTT
5̂ 511 *TT 3TT3T ^  f  ?
^ t  3fff3ft #  ^

I
5?rf?!T? JRT sfT^ t  3frr r r

H ark 5W iTT̂  ^
^  53T?̂ V 5>TT ’TTf^ I
5€f«^ Jt t t  af^ #  3rn%
^ ftp aniT 9x5  % H>̂ î*ii

t ' ^
f^ra% 5jWt *Pt fJira ^  
*>i«̂  ftr^, Wl«i ?ft' 'a*-*fl<< TT9T *T ft) 
inr 3f^fti TT3^^*niTt5fV 5**^ 
SITIT fW ’f ^  ^  ^  ?, da»«l'ft
^  I ,  ^  ^  t  ^  ^
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^T^r^iarrsr n̂i’jH t t

aro n̂sTT t  ^  ^  ^
?jsN ^  n irT5rr t  ?ft ^^rrr ^  ar^

1 1 ^  ^
«FT̂  % fijtr ^  !T ^  TT??rr a r ^  
Pi îw*ii r̂rfv an^
^fRft ^  ^  fJIR a(k 31^ fil%
afk amnsft r̂ ark ^  r̂ ftr%

w sm r i m  a r ^
f w  srm 5W ?naRT % i(^  f%?i?ft-

t  '

Mr. Deputy-Speaker: There are a 
number of maiden speakers who have 
not made any speech from the incep-
tion. Thereforcl I -would call each one 
of them and Rive ten minutes to each.

before I call the rest, Irrespective of: 
party affiliations.

Shri C. R. Mudaliar (Kumbakonam): 
I thank you, Sir, for the opportunity 
you have given me. I will be brief 
and'I will confine my speech to certain 
aspects of the Bud^?et. I appreciate 
the Finance Minister for taking, 
courage to accept deficit financing, 
instead of resorting to new taxation 
for implementing the Five Year Plan. 
Much has been said for and against 
the policy and it seems that critics 
have failed to make a proper assess-
ment of th e , taxable capacity of the 
people. People are already over-
burdened with taxes imnosed by the 
various State Governments and by the 
Central Government. It is impossible 
to have any further addition. I feel 
glad that our Finance Minister has 
realised this and avoided new taxation.
I welcome the proposal to raise the* 
exemption limit for personal income- 
tax. The estimated loss to the Central 
exchequer is negligible. But this 
confers considerable benefit on 70,000 
families belonging to the middle 
classes. The middle class people are 
the backbone of our country and they 
are the worst sufferers during the past 
few years. Their interests have 
always been neglected. The rich 
people are always strong enough, the 
poor have their supporters In us but 
the middle classes are without these 
both. I am glad that our Finance 
Minister has come forward to give 
some relief to this unfortunate and 
neglected section of the society.

Then coming to the import policy of 
the Government, I entirely agree with 
the Finance Minister that the import 
of luxury goods should be discouraged 
as much as possible. But I would go 
one step further and suggest that 
taport of some luxury goods should 
be banned altogether. There are some 
luxury goods which have got the capa-
city of sending out huge amounts 
annually to foreign .countrfcs. Big 
luxury cars are of this type. In the 
financial interests of the country, I 
suggest that the import of these cars 
be banned altogether and permanently.

 ̂ welcome the proposal to increase 
the import duty on some luxury goods, 
but I am surprised to see that betel- 
nut IS included in the list of articles 
in respect of which the duty is propos-
ed to be increased. This cannot be 
called a luxury article or even a semi-
luxury article by any stretch of imagi^ 
nation. For many of us in tWs country.
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it is next only to food. Chewing pan- 
supari is not the privilege of the rich, 
or of some selected few. It is the poor 
and common man that uses this article 
much. In my place, it is the constant 
companion of the poor and the working 
classes during work and rest. You 
know. Sir, that Madras is a dry State. 
This innocent and mild stimulant is 
all that is available to the poor 
labour class. To put a premium on it 
is not, therefore, Rood or desirable. 
The incidence of the increased duty 
will fall mostly on the poor. This is 
what pains me most. Further, this 
practice of chewing pan-supari is as old 
as our civilisation. From the health 
and hygiene point of view also, this 
practice deserves encouragement. I 
therefore request this House and the 
Finance Minister to give some serious 
thought to my suggestion.

I thank the Finance Minister and 
the Minister of Commerce and Industry 
for evincing keen interest in the deve-
lopment of cottage industries, especially 
handloom and khadi. In size, hand- 
loom is next only to agriculture and 
provides employment and livelihood to 
nearly a crore of people in our country. 
In Madras State alone there are five 
lakhs of families depending upon this 
industry for their living. I have seen 
the handloom weavers in my place at 
very close quarters: Their condition
is precarious. If I were to describe it, 
it will be a woeful and apalling tale. 
The post-war period has ^affected them 
very badly. Some time ago, there was 
an acute shortage of yarn supply. Now, 
there is no demand for the cloth they 
produce. There is a slump in the 
market. Heavy stocks are lying idle 
without buyers. Thousands of families 
are thrown out of employment. They 
are deserting their village homes, and 
are found moving from place to place 
in search of work and food. Many of 
the towns and cities in Madras State 
are crowded with these unfortunate 
people, begging alms. The pedestrian 
platforms are their home. Tliey. their 
wives and children are tn a semi-
starved and half-naked condition. The 
refugees here are much better than 
these handloom weavers. So, this 
handloom question is a serious one. It 
should not be treated merely as an 
industrial proposition. There should 
be a human approach to the problem. 
The demand for handloom clolh should 
be created both internally and extern-
ally. Regular supply of yarn at reason-
able prices should be guaranteed. A 
portion of the Development Fund can 
be given as subsidy to keep down the 
price of supply of yarn supplied to the 
handlooms. The Stores Purchase De-
partments of both the Central and

State Governments should be advised, 
to buy only handloom cloth for their; 
requirments.

I now turn to the food position. In 
Madras, the food position is not as easy 
or encouraging as it is here. The area 
south of Madras is already in the grip* 
of famine. There is scarcity every-
where. The purchasing power of the 
people has gone down. Therefore. I 
request the Government to take suit-
able steps to improve the food position.

Before concluding, I want to make a 
suggestion with regard to public health 
and rural medical relief. There Is a 
proposal to create mobile medical units 
in the States to serve the rural areas. 
To some extent, this will be useful in> 
serving the rural population, but I am 
of opinion that the revival of the 
Licentiate Course in Medicine will 
better serve the purpose, because there-
by the number of medical men who can 
go and settle in the villages will be . 
increased. I request the hon. MiniatPT* 
concerned to consider and implement 
this suggestion.

Shri E. lyyani (PonnEuii—Reserved' 
—Sch. Castes): This is the first time. 
Sir, that I stand before this House to 
speak. I congratulate the Finance 
Minister, because the budgetary pro-
visions are based on policies and 
principles which are intended for the 
betterment of the country. The Budget 
helps the poor as well as the middle 
class. Food has become less expensive 
in some parts. The index figure haŝ  
gone down by 57*7 points. A number 
of raw materials also have shown a 
decrease of 25 per cent, in their pricer. 
There has been no tax on small busi-
nesses. Many exemptions have been, 
given. The handloom Industry, which 
Is receiving a subsidy, will help in 
reducing unempLoyment considerably. 
For the middle class, there has been 
relief in the shape of raising the 
income-tax limit from Rs. 3,600 to 
Rs. 4,200, and for undivided families 
also the limit has been raised from 
Rs. 7,200 to Rs. 8,400. I am also glad 
to note that a sum of Rs. one crore has 
been set apart for the uplift of the 
backward classes. The amount set 
apart for scholarships to scheduled 
castes and tribes has been raised to 
Rs. 40 lakhs from Rs. 17i lakhs in 
1P52-53. This shows that the Finance 
Minister has realised the importance 
of this oroblem and has made an In-
creased provision in the Budget. I 
request him to make a larger provision 
in the next year's Budget.

I would like to submit three points 
regarding the food position and the 
condition of HarllanA hi Malabar.
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Malabar is a thickly populated district 
.in the country according to the latest 
census in 1951. The population is 

■47,58,342 and most of the people— 
42,50,367,—are living in the rural areas. 
This is the most deficit area in the 
Madras State in the matter of food. 
The district is entirely dependent upon 
import. The internal procurement of 
paddy will be about 80,000 tons in 
s  year and the average off-take per 
month at the rate of eight ounces will 
be 20,000 tons of rice. So, the internal 
production of rice will last about two 
,and a half or three months. In the 
ilast Kharif year, the second crop had 
failed and the prices of paddy had 
gone up considerably in the open 
market. Fair price shops are function-
ing in the rural areas of Malabar, and 
seven ounces of rice per adult per day 
are issued. So, there is no cause for 
anxiety. But due to the high price of 
U.P. rice, the ration shop price also 
has gone up. This has been commu-
nicated to the Deputy Minister of 
iFood in person and he has agreed to 
advise the State Government to take 
steps to bring down the price.

If the ration quantity is raised from 
iseven to twelve ounces, then there is 
tevery likelihood of the open marlcei 
price falling down, and when ihe 
:prices are stabilised, the off-take in 
•the fair price shops will naturally 
come down.

In this con’nection, I have to submit 
that there is only one irrigatian scheme 
in Malabar, i.c., Malampuzha project. 
This benefits only one taluk. The work 
is progressing. The Executive Engi-
neer m charge of dam construction is 
very earnest and pushing, and he is 
putting througn the work very quickly.

There is a large scope for minor 
Irrigation schemes which can be taken 
up either for prevention of salt water 
or for irrigation. Sixty-two such 
schemes have been approved by the 
District Food Production Committee, 

♦out of which forty-three have been 
.sanctioned. The remaining have been 
held up for want of funds. I therefore 
request the Government to sanction 
•adequate funds for this purpose from 
the additional provision of Rs. 30 crores 
tnade by the Planning Commission.

As regards the condition of the 
Harijans in Malabar, I must say that 
it is far below than that of the Harijans 
in most other parts of the country. 
Most of them are illiterate and igqor« 
ant. It is difficult to find skilled 
labour, th e  number of people who 
Ate educated and have taken Univer-

sity Degrees can be counted on the 
Angers. People who are able to obtain 
jobs in Government or commercial 
service are very few. Even the quota 
allotted for appointment in Govern-
ment service is not fully given to 
them.' Very often the claims are 
ignored on some ground or other. I 
would therefore request the Govern-
ment to set apart a large amount 
for education and giving training to 
them in skilled labour so that they 
will also come upto the level of the 
other people.

4 P.M.

In the report of the Commissioner 
of Scheduled Castes and Tribes for 
the period ending 1951 it is stated 
that, about 60,000 Scheduled Castes 
people in Malabar are doing agricul-
tural labour under the semi-slavish 
condition in the fields of landlords to 
whom they are indebted and have no 
house sites of their own. In this 
connection I am glad to stale that the 
Madras Government have realised the 
social disabilities of the Harijans and 
sanctioned a scheme to grant house 
sites at the rate of 15 cents oer family 
for those who have no legal rights to 
the house sites under the occupation 
and who are houseless.

The last poitit I would submit to the 
House is, that the leader of the Com-
munist group Shri A. K. Gopalan stated 
that the Congress could gain only two 
seats in the last General Elections. 
But I will like to draw the attention 
of the House to the fact that the 
Congress could get 31 per cent, of the 
total votes polled in the District Elec-
tion. The other parties, such as 
K.M.P. and Communists have gained 
only ten per cent, and 18 per cent, 
respectively. Though the Communists 
and the other allied parties could get 
few seats in the General Elections by 
riltsleading masses, now the public has 
really understood the position and that 
has been evidenced in the recent 
Municipal Elections in Malabar. The 
village panchayat elections also have 
shown good result so far as the 
Congress party is concerned.

My hon. friend Mr. Muniswamy 
said that the washerman and barber 
community in Malabar should be 
included among the scheduled classes. 
In Malabar these communities are nbt 
suffering any sort oiP disabilities as the 
Harijans were suffering or are now 
suffering. Even now the washerman 
community are hot washing the clothes 
of the Harijans. But now they want 
to come under the ‘scheduled castes* 
Ahd enjoy the benefits which Harijans
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axe gettinf?. I submit to this House 
that those communities which have not 
suffered alonK with the Harijans should 
not be allowed to benefit by the amount 
set apart for the uplift of the Harijans.

Shri Ramanaiida Das (Barrackpore): 
I Uxwok you, Sir, for giving me t r
opportunxty to make my maiden speech 
in connection with the General Budget. 
The Budget and the Five Year Plan 
are inseparably connected and you 
will therefore pardon me if in the 
course of my speech I were to lay 
somewhat great emphasis on the Five 
Year Plan, If the Five Year Plan 
be implemented fully, we shall be 
able to solve most of our problems of 
today. But I have great doubt about 
the success of the Plan on account 
of the corruption that obtains among 
the officials. Corruption is prevalent 
in almost all Departments of Covcrn- 
ment; it is almost nil in the Educa-
tion Department, but is at the 
maximum in the Police Department. 
In the rural areas, when the poor 
villagers go to the police for pro-
tection, they are not even given a 
patient hearing, until and unless the 
police officers are paid either in cash 
or in kind.

We have of late been hearing of the 
several scandals: the jeep scandal, the 
fertiliser scandal, fabrication scandals 
etc. But the real offenders are not 
brought to book. More often than not 
only petty clerks at the bottom are 
penalised. I, therefore, Appeal to the 
Government to take drastic steps to 
root out corruption from this country. 
Within two years of its coming into 
power the Peoples* Government of 
China eradicated corruption from the 
country. But in our country corruption 
is increasing day by day in all the 
Departments. Government should 
therefore make an earnest effort to 
root out this evil from the country by 
summary trials and drastic punish-
ments.

The next point I would like to deal 
with is ‘land for the tiller’. This is a 
very important reform which is imme. 
diately called for; but unfortunately 
the Five Year Plan has totally omitted 
this question. For the past four or 
five years have been importing 
crores and crores of rupees worth of 
food grains from foreign countries, but 
still we have not been able to solve 
the problem. The food problem can-
not be solved unless and until you give 
land to the tillers and ask them to 
grow more food. I would impress upon 
the Government the urgency of giving

land to the tiller as has been done by 
Sheikh Abdullah in Kashmir. Sheikh 
Abdullah has worked wonders in 
Kashmir. Overnight he abolished 
zamindaris and distributed the land to 
the actual cultivators without paying 
any compensation to the landlords. But 
here the actual persons to be bene-
fited by the abolition of zamindari have 
been the landlords. The other day our 
Prime Minister, Pandit Jawaharlal 
Nehru, admitted that the condition of 
the landless agricultural labour is the* 
worst. I would appeal to Government 
to take up the distribution of land 
among the actual tillers as an irrm  
of high priority under the Five Year 
Plan, and not allow the exploitation by 
the landlords to continue any more. 
Unless we do this the lot of millions 
and millions of agricultural labourers 
who are passing their lives in a 
wretched. condition will not be improv-
ed and revolution will occur and the 
peace and tranquillity of the country 
will be at stake.

Then, I come to the policy of re-
trenchment. The slogan for some time- 
past has been ‘Produce more*; but more 
production has been to the detriment 
of the labourers. Throughout the 
country organised industries like jute* 
tea, iron and steel, cotton textiles, etc., 
have been retrenching labour. In the 
course of the last two or three months
11,000 jute workers out of three lakhs 
have been retrenched in West Bengal 
and employers are thinking of reducing 
their labour further under the cloak 
of rationalisation. Government have 
given adequate protection to the- 
manufacturers of iute goods by reduc-
ing tKe jute export duty to Rs. 80/-
from Rs. 150 per ton. But the jute 
workers have not been benefited to 
the slightest extent and they are facing 
retrenchment and discharge. I would 
request Government to put a stop io 
the retrenchment; if retrenchment is 
to be resorted to at all it should be 
done in consultation with labour 
organisations and due compensation 
should be given to the affected 
workers.

Next, I come to the most important 
and serious problem that is facing the 
country, namely unemployment. From 
the statistics of the employment, 
exchanges we find that there are about 
ten lakhs of unemployed in the country. 
The only way to solve this problem is 
to increase industrial activity. But 
there is no point in depending upon 
the private Industrialists to achieve 
this purpose. Private capitalists are* 
not coming forward to open new indus-
tries for fear of taxation and nation*  ̂
alisation. I  would suggest that G'jvern^
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jnent should raise a capital of about 
Ks. 100 crores, 50 crores from shares 
:and 50 crores by loan, with which 
we shall be able to start about 
.^00 industries throughout the country. 
These 200 industries will be able to 
absorb about ten lakhs of people and 
the present ranks of unemployed who 
3 re a liability can be turned into an 
asset.

I now come, to one of those indus-
tries which has immense potentialities. 
There are only very few motor manu-
facturing concerns in our country; 
'hut even they are facing a crisis, on 
account of the uncertain import 
policy of Government, The Hindustan 
Motor Company in West Bengal in 
“the course of the past two years had 
to face two or three crises oy strikes 
and lockouts. I appeal to the Govern-
ment to stop the import of motor cars 
totally and encourage this key indus-
try by subsidy. Otherwise thousands 
of workers would be unemployed and 
the industry will receive a serious 
setback.

Another important matter to which
it is time we paid serious attention
is the disparity in wages among the 
different people. Ours is a poor 
country. Before independence our 
Ministers were receiving a salary of 
Rs. 6.000 or Rs. 7,000. While now 
our Ministers have voluntarily agreed 
to accept a remuneration of Rs. 2,250 
a Secretary working under a Minister 
still draws from Rs. 3.000 to
Rs. 5.000 a month. In the .same
organisation, employees like chaprassls 
and police constables receive a salary 
of Rs. 50 to Rs. 80 and clerks from Rs. 
100 to Rs. 150. Naturally these poor 
Government servants are not contend-
ed. It is high time that this state of 
affairs is rectified. In England which 
is a rich country, the disparity between 
the lowest paid and the highest paid 
is not more than seven times. While 
the lowest paid person gets £ 100 the 
highest paid does not get more than 
£700. In Japan the discrepancy is 
six times; but in our country it is as 
much as 70 to 100 times. I would 
suggest to our Government that while 
the minimum salary should be Rs. 100 
for the low-paid officers, the highest 
should not be more than Rs. 1,000: at 
any rate no officer of Government 
should draw more than the Ministers.

Then, I come to the question of 
prohibition. It has been one of the 
important obiectives of the Congress 
even before independence to introduce 
Complete prohibition in the country.

But after inc!ependence, for fear of 
loss of excise rev^enue, the Govern-
ment is not coming forward to intro-
duce prohibition in all the States. I 
congratulate the Governments of 
Bombay and Madras for having taken 
a bold stand in introducing complete 
prohibition in their areas. .Unless we 
introduce complete prohibition the 
fate of the poorer people will remain as 
it is and their economic and social 
conditions will not be improved. I 
appeal to Government to take a lesson 
from Bombay and Madras and intro-
duce complete prohibition throughout 
the country. To make prohibition 
successful we shall have to introduce 
temperance propaganda by means of 
cinema shows, lantern lectures and 
public propaganda to educate the people 
and to uplift them socially.

Mr. Deputy-Speaker: Prohibition is a
• State subject—unless it be that the 
hon. Member confines blmself to pro-
hibition in the Delhi State and the 
Centrally administered areas.

Shri Ramananda Das: But the Centre 
has got a tight to give directions to the 
States so as to secure uniformity 
throughout the country, and it is in 
this connection I am suggesting that 
there should be temperance propaganda 
throughout the country uniformly.

So far as West Bengal is concerned, 
the Faraka barrage over the Ganges 
is very important. It has not been 
included in the Five Year Plan. I 
appeal to the Government to include 
this barrage in the Five Year Plan in 
order to make Calcutta port and the 
Hooghly river, which are neglected, 
navigable and useful for the trade 
and industry.

Lastly, I would like to refer to the 
problem of Harijans. There are about 
more than six crores of Harijans in 
this country and their condition is 
wretched. They are living like slaves 
in this country. Government have 
made provision for a period of ten 
years for their uplift, only so far as 
the legislature is concerned. But so 
far as their social, economic and edu-
cational conditions are concerned, 
Government Is virtually silent on this 
point. I appeal to the Government to 
give due consideration to the problems 
of Harijan uplift. Unless you do that 
you will lose the sympathy of six crores 
of people. In Hyderabad and Madras 
and Travancore-Cochin Harijans have 
been exploited by reactionary political
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Lparties for their parfy purposes. I 
aprpeal to the Government to do some-
thing constructive for the uolift of 
these classes so as to ensure for them 
a due ffhare in the administrative 
services and other places, which they 

:are not getting now.

Sir, I thank you for the opportunity 
you have given me for expressing my 
views.
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W 5 I T ? % 2 W a f t ^ t  ^ K f t  j p 'W f  

^  s f e  ^  3T«0T ^  fan I  I

?ft?rtt ^ ta r  faRT %  f ^  *?' W  

^  JPTrTT f  ^  t  %  JI?

H  jftapTT ^  l^aPJpT TT ^’TFIT 
w  t  I ? r # T  ifts n rr

^  ^ ta r  5  I ^  ^  ^^rrrsJT f « i i  

5*T f t ^  5  '^ ^ ''1  ^  anc
9 TVf v a n f ^ T^  
anr ?TT f% f n ^  ^  ^  anf̂ Tfr 
3Hsdt ' T ^  a n r f%  ^*11 <1

a f t i R  ^ d l ,  5T9T ^  ^«in<"=ini

F̂T ’.lO«Tl % ♦ I t  ?  I ^
iT ^  j r # T i f t 3 r ! T r a f t w 5 f t t ? ^ r « f r r ^ 5 ? T  

5 *ii< .r  a f t ^  ■ji-'ii ^>7*Tr 5  I

r̂ aft ?(#T jftjRT t  ^  
5 i f ^  ^  in f f f r  ^  ^  9 'fis ? rr

% ^9V9fT I  ^
T W  % «l«fl ^  *PraSt "T ^  I 
w  ^  <»ft «if?r straw w r  t
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j f t W
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aftr ^  ?r? ^
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^5R r7^T r?iT 5F ir|, aft 
« ir^  ^Tif «(ft JT>5rHT ^?rr
SpnTT  ̂ 5 f% -3^ >T It V5 ^

^  % "ĵ T̂ f%m 3TTW I ?*r ^
% 'T5!T ■‘4'jRn t  ft) ^ ^  % 3T?T?:

\\o ^pfty 5ft #?jftJT T̂TSPTT ^  
f  ^  ^  ft>ft ^  % !J7T 5t»TT I 
\ ^o  % ?P<I? ^  % aftr Vo<i,
?f>^f % sHff ^  I
^  rn:? r̂ ^rft? \9?<i Ji? ^  f  I
<\^o 5 !n ^  ÎTT
%fw % JTTSf f w  arm r I ?t t 5
n«\<j ^r^jf ^  JTtinrr'TT

%  JTTTT %■ f*P^ 3 fr t^  I

^  qft f w f t r  t / ^  ^  

Îr 'RTT H»niT I  ^  I

ftr  W ffT  W T T  fiT?y ’ TT 5T^ I

^  \ o  a r k  ^  3ft s r r ^  a ftr 
% ^ s k  I T S ^  sfTT ̂  «TT, W  #■

f f  «fr, ar? 5ft fiT  ^  t '
f r  ^  s f t t  ^  t 'B t f t n :  f t w t  srr T g >  

^  s ftr ^1^ ^  w r  ^ t ^  3rr ^
JT5 ? r ^  ̂  5 f%
a r ^ < * M  * i > ^ t % 3 n ^ i  cTsnftJTT ?snT# 
»TT J T T ^  jsrr 5 ftr \ \ \  sfrrtf 
^  T ? R  5fr 5T?T % i  3ffT R%0

55’TT’T ^  'TT
^  Wr(t5T s f T ^  ^  W T  ŜTTrTT 
^  I a)<JHH f%3TT 'jfrar ^  Z .^
*1^ m  5Tt ^  J W  « * ii  T T
JIT ^  spTirr f%T
^91 ^  9pX TTT
f%irr «iw*(i I ^  t  %

^  ^  T J f t
11  3i5f 5fi> ^

I^«P flf«TTT«t IT fP T  %  5TT% 4  =5tT?5rT
^  f v  ^  I f v  ^8 ^  ^T*T^

J H H H i  «Pt 5TT5 r̂ w r r
fir^JT ?ft ^  H  s p ft?  n  3 IT ^  ^

%  j f t j  9 TT SPT 3THT ^  -eraTOT, ^  
T i  H5fhrr IT? |3fT ft i  ^  ^
j f  aftr ^ t j f f  %  <T*T ^5T^f ? f  ^  3ftT 
?55T ^  ^ffiS^TT^jff W  ^*T5TT ^n^TT 'T?T I 
an ft ^>TT  ̂ H*npf^ t  fti  ^

W T T i ^ f ^ d 'h r ^ ’if^ n i^ r 
' J V  «|ft*TT ^  ?trTT
t  PP TO ^  ^
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jfWf I 9T̂  gft Tsf ^ i r  

JRcJT ^  T ^ t  
^  «l̂ ci 5TT̂ % *MH f%3T ^

t '^ 5 T * f t r r  3TTfe 3ftr 3t?»T
f  ^  ^  ^  3rrf4^

^  ^  f t ’TT I
«tm 3ftr ^  M'*! •tie'll

«rr I T?f f ^ f  #  fr? ’̂  th t  ^  
3 n ^  «iT, % f ^  ^  ^  rfir̂ r ?('?!
T*rar »TJTT t ,  3ftt TT^ «TT ^  TWr
»RIT t ,  ’T ’Tff ^
5 '3’rt< S f ^  % 'T«ff ^Iw i

9 r p  ^  t  a rk  IT? ^

^ ft) ^  TT»T TT ̂ rnr ^>it  i
*(i<i ^  s f k  aftr >T STTT ^

a rP F f^  f  I f^tTH

#■ feJTT f3IT t  ^  5>TTTT
>̂TW #  f t r r  ^  ^  3ftr 

arfT*FT f^wMi -mg'̂ ll < JT̂  ^
î5T t  %  3)i«n>rt ^  fe rr ^  3t (V?f  

5FT«T ?> T fr t ,  ^  ^

^  ^  ^  SPHT ^  =5nf^ I

jfto t w  w rn  ( ^  ^TRRTT—

: wt!T«T 'Sft. arrr #  ^  3ft arrar 

^nnr ^ ^ ^ r ^ ^ % f ^ t a T r T « F T  

aicJTirr a m n f t  i  i sft ??r ^nnr 

^rnr# t  jt?  >T^Tr#T J r t ^  

jpt f 5  ^  ^  sRiirr w  t ,  ^  fS5 

ijfjT w ^HTiTT 3 r r ^ T ( f t ? ^ n  ^  w  

^  IIT ^  5T?T ?5nTVr »Rr

^  ^  ferr * t^  trsm v  % t  •
3i€?5 ^  î5T ??? ttmir ft?ft t  ftr M'û id 

% >̂TT<>r ^  Jft^RT

^  »nft aftr ^  T i 5>T am r

^  ^  ^  ’T ^
3TT9! 5p-sit«i an'5 vnro  ^
1^ «ft, ^l^t ̂  ®PT >T!TT 3|H
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STNTfkrf # ^  Vf'tNr ^

sR?rw »ft TTO f w  I »ft ??r #  ?nn ’̂ x
^  5yjrniT inrr %f%5T ^  *frff #
^  »rt t  I % jp m  ^ ? r  €i>
«T?t % fv^r ftri=;T s w k  % ^  ^
5ynr >fr fsnr 11 ftro «PT % •
^  5fiT 3n»T % ITTT ft?5R r

^  3 jk  ?T? ^  % f i t

n 1 1  ^  % ^fT# % #

ofT ^<ndl f  Pp JT? JIIH
■% smr^ ^  flTOT T i ^  I m x  sinsr
% eft ̂1̂ 11 f% VT t£lX
on knowledge t  

^  cpr ®>et
f ^ T T ^ r S R  qtsf fTPS ^ o  tfto %

5 ?fr 3^ *1 ^t <Hin atwajfim 
^  T p r  I irfc; ^  ^  sr^  < i ^  

^ 0  *fto ^  *f*n  ̂ fswvT
#  5ft% % g> ?ft 3ft 5RT ^
wiRr w  t  ^  % <j<iifii+ Tto 7t» 
afk arrft #' ? ?H
ar^ arf«n> ^  'T w , sTTjft a m  
^  vhRT R \ ?> ^  »nii# ^
Tt ^sniT ^  ^  Tfir,

♦i'^1,3ri9rr 5> W  i

[ P a n d i t  T h a k u r  D as B h a r g a v a  in the 
C h a ir]

JT3R: % IT? >ft qm f̂?mT ^
fip sipT afk aTR ^  fjRT f ^ r

W  t i  ^  ^  ® riT 5 * T R T  ^?<TT ^  3 |T

T?rr t i  ^  ^  %f%5T t
arm, fsRPTT f»rncT s t it  f„

t  I ^  '’̂ T t  
^  <(in ^T f^^TT fvvr 

*rr ft< ?*T^ 4>0« ■̂̂ ci
^  ^ftrsT anrr *r? ^  ^
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[sfto Tm
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^00 + 0 ?  *H**1 T̂HnTT, 3f̂ n’ 4>(iH 
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f»T^ ^  ^  rft 5»T t  ?mT# ?ft
^  >̂rnt 5Tr̂  jt t  rft ^
#  9 ^ m r  JTT aTT?rr ^
JT. % 3 rf^  ^  f*T%

€ ?*rrft sT^^rffjr ^
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*lT^t % *Tt̂  5ft ^  ^
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#  ark n °  ^
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m  S T ^  ft^T?yRr j r t  
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5?r W T ^  t^?5'T% % «pwf %
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^  spf>? spt 3t¥T5T ^
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5 T ^  ^
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^ ' 4 f  j ( t  ^  ^  ^  ^  f k ^  7Rrr I 
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^  Tra t ,  %5T ^  ^^ft?3T^3r ^  
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^*iiX yppT 5 1 ^  smvr
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^  ^  ^  ?r ^  ?r%’ft I
51? ^sp T̂jn'f̂ T’̂ ' d O+t ^  ^ft^r 
^  % f»T arTJT ^  V Sfl^
3̂ToW T̂T, ? f r i  ^  ^sraft^ frr 

<j5re:5TT ^  aftr sirm
^  !nn?r ?ftTf Tt «Rir q r 55nr<f̂  
^  eRi ^  TT *1̂  ^  I
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3nft 51̂  ^  ^  VTiTsr aiArfk^^r 
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3 f t a d ^ ^ f t ^ e f t ^  
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wrer q r f  (Th: ^rreft f r  W  afti <(?t 
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5fm I ^  ^  ir? ^  f f  •A'aiT?r I  
ftf fW aft» #  % STPnffTT
fTTT sr^Vift ?ft*r TW *W ^ I anailT
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[sito Trw
t  ^  i5t dii«iwy';nafl' % a n j ^  
^  ^  ^  fW t I irft
i r r f ^  ^  fflrofw t 'TT îHT 
?ft ^  % a t ^  3ft sNtt^ f f  
^  ^  "TgW ^  ^  I

Shrl Balakrishnan (Erode—Reserved 
—Sch. Castes): I was under the impres-
sion that our people’s Government 
which is under the leadership of our 
respectable Prime Minister Pandit 
Nehruji can devote special attention 
to improve the condition of the depres-
sed classes that are suffering for want 
of even the elementary rights of a 
human being. But after seeing the 
Budget and the allotments made there-
in, I was really disappointed. During 
the last year, Rs. 25 lakhs were allotted 
for the purpose, while this time, a few 
more lakhs have been provided. Even 
this small amount is being disbursed 
among many other communities,— 
backward classes, Adivasis, Hill Tribes, 
etc. Except Brahmins and a few other 
communities, practically all the other 
communities come under the category 
of ‘Backward Classes'. So, this amount 
that has been provided becomes a drop 
in the ocean.

The Government of my Slate, 
namely the Madras Government, are 
spending nearly Rs. one crore for the 
welfare of the depressed classes. 300 
hostels are being conducted by them 
for the students from the depressed 
classes. A separate Harijan welfare 
department was created under a sepa-
rate Minister, to look after Ihe welfare 
of the depressed classes. But the 
Centre cannot escape from their res-
ponsibility by saying that the State 
Government must do all these things. 
It is the duty of the Central Govern-
ment to promote educationally, socially 
and economically the conditions uf the 
depressed people.

Our Constitution has given assur-
ances to the depressed classes, of 
equality of status. But all those assur-
ances are only on paper. Even un- 
touchability has not gone. Other social 
disabilities also are still prevalent. 
Every day I am receiving a number of 
complaints from the people belonging 
to the depressed classes, regarding the 
atrocities committed by the caste- 
Hindus. But police oflRcers are not 
taking any proper action against the 
culprits. I reauest the Government to 
appoint special police officers for the 
enforcement of the Act in this connec-

tion. If there are special oolice offlcera, 
for prohibition, smuggling, customs and 
for many other purposes, tlien why 
have not some special police officers 
for the enforcement of these element-
ary human rights, for the depressed 
classes?

rwould then like to say a few words 
regarding the famine conditions pre-
vailing in Tamilnad. Unfortunately 
there has not been sufficient rain in 
Tamilnad for the last five years. This 
year, the monsoon was a complete 
failure. Cultivation could not be done 
in many parts of the area» and even 
dry crops failed. I request the Govern-
ment to send some immediate relief to 
the ryots of Tamilnad. Seeds and 
manure should be supplied to them 
either freely or as loan. Taccavi loans 
and well subsidy should also be pro-
vided for them. This year a fodder 
loan was given in my district. About 
Rs. 100 was given per ryot, but out of 
this, the applicant had to cpend nearly 
Rs. 25 for getting it. I would request 
the Government to give regularly 
taccavi loans to the ryots. I would 
suggest to the Government to start 
crop insurance system, so as to avoid 
damages due to famine, cyclone, crop 
diseases etc. and other such natural 
calamities.

I am very glad that our Government 
have launched a Five Year Plan, to 
Improve the condition of the people, 
and to promote their welfare. In the 
near future, very many projects are 
going to be constructed. I am sure 
that after the execution of all these 
schemes, our country can well be proud 
of being self-sufficient in all respects 
But there are many projects pending 
in Tamilnad, for a longer period. In 
Madura district, there are two schemes 
still to be undertaken—the Vaigai 
scheme, and the other the Palar- 
Pachaiyar scheme in Polni Taluk. I 
would request Government to under-
take the execution of these schemes as 
early as possible, so as to eradicate 
famine in our Tamilnad.

Mr. Chairman: Tandonji. Not in the 
House. Shrimati Kripalani.

Shrlmaii Sucheta Kripalani (New 
Delhi): At the fag end of this debate, 
I do not feel inclined . . .

Shri Tandon (Allahabad Distt.— 
West): I am here, Sir, . . .

Mr, Chairman: I have already called 
Shrimati Kripalani.

Shrimati Sucheta Kripalani: . . .  I
do not feel Inclined to take much of 
the time of the House and therefore I 
will confine myself to a few points.
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When the hon. Finance Minister 
presented his Budget I was listening 
very carefully to the speech with the 
idea of finding something in it that 
would inspire. But, the general tone 
of the Budget left the impression that 
the effort is to maintain the status quo. 
There is an anxiety not to disturb the 
economic situation as it prevails now. 
The Budget is within the framework 
of the capitalistic structure. Private 
capital has been reassured and some 
concessions have been given to them. 
What to speak of Indian private 
capi'tal; even foreign private capital 
has received some protective attention 
in this Budget. In all other aspects, 
the Budget follows the old usual lines 
and the allocations follow the old 
pattern. The ratio of military expen-
diture is almost the same. The admi-
nistration is top heavy as it was. I 
would like to remind that the hon. 
Finance Minister last year had assured 
us that he would appoint an Economy 
Committee to see how he could cut 
down administrative expenditure. This 
year, he has expressed his inability to 
reduce the military expenditure and 
he has not said anything about the civil 
expenditure. The only conclusion that 
I can draw is that it is not Dossible to 
cut down expenditure in the near 
future.

The Budget has created a lavoyrable
impression in the circle of private 
sector. The share market is happy. It 
has registered a buoyancy. I happened 
to meet some people in big business 
circles. They are very pleased with 
the Budget. I asked them, why are 
you happy? They said, we are pleased 
because we were fearing that some 
more taxes may be imposed on us; now 
we know we can carry on as we were 
carrying on without any fear. The 
policy to woo the private sector has 
been further confirmed by the speech 
of the hon. Prime Minister. delivered 
at the Federation of Chambers of 
Commerce recently. It was an interest-
ing performance. It was a perform-
ance of mutual compliments. The tone 
of his speech was very different from 
the tone of his previous speeches. I 
hope now a good adjustment has come 
about between the private sector in 
this country and the Government. They 
went out to reassure the Government 
of their co-operation regarding the 
Five-Year Plan. We have yet to see 
how they deliver their co-operation.

I do not see anything in the Budget 
which would prevent the accumulation 
of capital in the hands of a few.

to.
An Hon. Member: They do not want

ShrimaiS Sucheta Kripalani: We
were looking forward to this year’s 
Budget with a special interest. This 
Budget is of peculiar significance be-
cause this is the first Budget presented 
to the country after the Five Year Plan 
has received the seal of approval of 
the nation. I thought that in this 
Budget there would be* some clear indi-
cation of the changes in the economic 
and social set-up as enunciated as the 
objectives of the Plan. What are the 
objectives of the Plan, or at least some 
of the objectives of the Plan? I would 
ll^e to quote a passage from the Book 
itself. I know the Government fights 
shy of using the word socialism; but, 
in enunciating the objectives they have 
come to near socialism. Here, the 
very first sentence says:

“The central objective of plan-
ning in India is to raise the stand-
ard of living of the people and to 
open to them opportunities for a 
richer and more varied life. 
Planning must, therefore, aim both 
at utilising more effectively the 
resources, human and material, 
available to the community so as 
to obtain from them a larger out-
put of goods and services, and 
also at reducing inequalities of 
income, wealth and opportunity.
A programme aiming only at rais-
ing output might result in most of 
the increased wealth flowing into 
the hands of a few, leaving the 
mass of the people in their present 
state of poverty. It would thuf 
fail to achieve wider social objec-tives.”

Again, at a later stage it says:
“While in the initial stages the 

accent of endeavour must be on in-
creased production—because with-
out this no advance is possible at 
alI--our planning even in the Initial 
stages should not bp confined to 
stimulating economic activity 
within the existing social and 
economic framework.”

Mark these words, please:
“That framework itself has to 

be remoulded so as to secure pro-
gressively for all members of the 
community full employment, edu-
cation, security against sickness 
and other disabilities and adequate 
income.”

I do not want to take up much of the 
ume of the House. On page 17, under 
the heading, ‘Reduction in Inequali-
ties , the same sentiments have been 
expressed. Here, they go even a step 
further. They anticipate a social revo. 
lution, even though a non-violent revo-
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lution. One of the methods by which 
they want to do away with inequalities 
in income is by the imposition of direct 
taxation. I can quote many other 
such ideas expressed in the objectives 
of the Five Year Plan. The question 
is how far we have tried to follow 
these objectives enunciated in the Plan.

The only concessilon to the lower 
income group has been the raising of 
the exemption limit in Income-tax to 
Hs. 4,200 in the case of individuals and 
Rs. 8,400 in the case of Joint families. 
We welcome it. It will be a good 
relief to the very greatly oppressed 
middle classes. The hon. Finance 
Minister has been very plain about it. 
He has said that the relief is not 
merely to the tax-payer, but it is a 
relief also to the tax collector, because 
it takes away 70,000 assessees 
from the total of eight lakhs. We also 
welcome the appointment of the Taxa-
tion Enquiry Commission. Regarding 
the capacity of the people to pfy taxes, 
views are divided. We hold that there 
is yet enough scope for direct taxa-
tion. I do not want to elaborate on 
this point for want of time. Yester-
day our hon, friend Mr. Gadgil ela-
borated this point. We agree with 
him. On the other hand, the higher 
income group thinks that there is no 
scope for direct taxation, and the 
Government has increasingly fallen 
victim to the propaganda of the -higher 
income groups. My hon. friend Mr. 
Hiren Mukerjee quoted certain figures 
by which he showed that gradually the 
balance has shifted from direct taxa-
tion to indirect taxation. So, we are 
gradually taxing more and more the 
poorer sections. That is why it is wel-
come that this matter should be gone 
into properly and scientifically by th^ 
Taxation Enquiry Committee and we 
may know the correct position as it 
stands. Then we would know where 
we stand and how we should raise 
the finances.

The deficit that will be caused by 
the raising of the exemption limit in 
Income-tax is proposed to be made up 
by the imposition of import duties on 
luxuries. We heartily approve of this. 
Not only is this a right way of taxation, 
but this will help to check the Inflow 
of useless consumer goods which com-
pete with our own manufactures. We 
also welcome the relief that is given 
to the indigenous betel-nut growers. 
We also appreciate the new items of 
allocation and larger allocation to social 
projects like education, village indus-
tries, etc. B«ft/ding village industries,
I should like to say a few words. We 
are very happy to see that at least the

Government thinks that it is worth 
while to give some attention to village 
industries, khadiy etc. You know, Sir». 
that khadi and village industries form-
ed a basic part of Gandhiji*s economic 
theory of decentralisation of produc-
tion^ We all hoped that when the 
Congress came into power, the details 
of this theory would be worked and 
implemented, because we believed that 
the best way of solving the unemploy-
ment problem in this country was by 
the development of village industries* 
We were greatly disappointed by the 
attitude of the Government imme-
diately after they came into power. 
The attitude ‘ of the Government was 
one of indifference. They gave lip* 
service to the theory; but in actual 
practice, they gave ho protection to 
these industries. I must say that Ihere 
is now a welcome change in the atti-
tude of the Government during the 
last few months. In the Plan they 
have admitted that the village indus-
tries should form the centre of pro-
gramme of rural development. I am 
very happy to see that phrase. But,
I do not know whether the planners 
realised the full implications of what 
they were saying. If village industry- 
is to have a central place in the pro-
gramme of rural development, it means 
that, as 90 per cent, of our people are 
living in the villages, village industry 
must form the central part of our 
national economy. In the Budget, do 
we see that revolution? What Is 
adumbrated here means almost an 
economic revolution. But what do we 
see here? We see there is some good-
will. They have tried to give some 
subsidy to the cottage industries. But 
the importance of their statement Is 
not reflected in their action. I am 
happy that some subsidy is being given 
to khadi, I will talk about khadi 
because I know something about it. 
Khadi has declined after the attain-
ment of freedom. Why? Because 
khadi is losing its market. Khadi had 
a protected market. So what we want 
for the development of khadi is not a 
subsidy so much—we can do with a 
little subsidy—as a market for it. We 
want Government patronage. We 
want the Government to purchase 
khadi and help in selling and popularis-
ing the goods. We want a protected 
market. Then we want spheres of 
demarcation—what types of cloth— 
khadi or the cottage industries can 
produce and what can be produced by 
the mill industry. Then :n areas 
where certain types of cottage indus-
tries produce are manufactured co:n- 
petitive mill products should be- 
banned. I will give a very small 
example of which I have experience..



i 8i 5 General B udgets  11 MARCH 1953 General Discussion 1816

I have been seeinK duri«>? the last few 
years the utensil making industry— 
utensils made of brass and copper— 
which was fairly flourishing? in the 
country. We found so many people 
doing this work, but gradually during 
the last 15 years or so we have seen 
these beautiful brass and copper 
utensils being replaced by shoddy, 
cheap-looking aluminium and mill- 
made vessels and other stuff imported 
from the cities. So not only that 
industry has gone down but the art 
connected with that industry is also 
flnishedt Therefore, if we want to 
develop these cottage industries, we 
must ban the entry of certain types of 
goods—mill produced goods. I am 
sorry there is very little time. Other-
wise, I would have gone into ietail. 
Therefore, I think that if we really 
want to protect these cottage indus-
tries, we have to give them a protected 
market, we have to demarcate the 
spheres and we have to eliminate the 
competition of other goods. The 
factories should act as feeders to this 
industry. For instance, factories can 
supply yarn to the weavers in the 
villages. So what is needed in order 
to bring about the decentralisation of 
production, in order to give employ-
ment to our millions, in the villages is 
not merely some kind of subsidy to 
this cottage industry or that cottage 
industry; what is needed is an over-
all integration of large and small-.^cale 
industries into the national economy. 
Unless that is done, unless an over-
all picture is before you, unless you 
make an over-all adjustment, these 
little things cannot go tar enough. 
They are just like quack remedies; 
they bring some relief on the surface, 
but they do not cure.

When I was reading about it, I was 
reminded of one personal incident. 
About a year and a half ago I had a 
terrible accident. My car fell and I 
had a spinal fracture. They got hold 
of a quack doctor from the village. 
He came and saw my injury. Without 
realising that I had a spinal fracture, 
he painted my back with tincture 
iodine. So this reminds me of that. 
Applying tincture iodine on the surface 
when the spine is fractured is no 
remedy. The fractured spine has to 
be attended to.

Therefore, if we really believe in 
decentralisation of production, if we 
really believe that the unemployment 
problem is to be solved, then this 
method will not do; we have to integ-
rate small-scale and large-scale 
industry properly in our national 
economy and give those industries pro-
tection.

Now, regarding the relation of the 
Five Year Plan to our Budget, 1 have 
to say something more. The Congress 
budget needs to he studied in relation 
to the Plin. We have to see how far 
the objectives and programme set forth 
by the Plan have been realised in 
practice.

Mr. Chairman: I do not like to ring 
the bell. But I would request the hon. 
Member to conclude. The hon. Member 
has already taken 15 minutes. There 
are very many others on the list who 
are very anxious to speak.

Shrimati Sucheta Krlpalani: I will
take five minutes more, Sir. For 
Leaders of Parties . . .

Mr. Chairman: Leaders of Parties 
took their turn in the early two or 
three days. Just now . . .

Shrimati Sucheta Kripalani: I was
told I would get the first chance today. 
Yesterday I was ready* to speak, but 
I had to give place to somebody else.

Mr. Chairman: I would only request 
the hon. Member to conclude as early 
as possible.

Shrimati Sucheta Kripalani: I will 
be as brief as possible, Sir.

Now. I was speaking of the relation 
of the Five Year Plan to the Budget. 
We have to see how far the objectives 
and programmes set forth in the Five 
Year Plan have been realised in prac-
tice. In the Budget, we tlnd no satis-
factory answer. The budget papers 
supplied to us do not state the amounts 
actually spent in the first two years 
or the amount budgeted for the third 
year or the results achieved so far. 
When the Five Year Plan was intro-
duced in November, we expected to 
get this information. At fhat time this 
Information was not available. Now 
at least at the time of the Budget we 
thought this information would be 
available so that we would be in a 
position to assess the achievements of 
the Plan and see how the money has 
been spent. The Finance Minister just 
referred to it in his speech; I am glad 
to note that. But I do not see why, 
when the first year of the Plan Is over 
and nearly a year has since passed, we 
cannot get a report of the first year 
of the Plan now. If that report had 
come to us, then we would have known 
v/hat amount had been spent and 
Parliament would have got an oppor-
tunity to discuss both the achievement 
as well as the expenditure incurred.

I wanted to go on to deficit financing, 
but I am skipping it because of short-
age of time and also because that 
matter has been referred to by many 
others. So I would take up someming 
elaa.
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There is one more point. In the 

Budget certain concessions have been 
made to foreign firms who are operat-
ing in India through their Indian sub-
sidiaries. As far as this ‘limited* 
question is concerned, I do not want 
to go into it. But I would take this 
opportunity to say something on the 
larger question involved—the question 
of foreign trade in India. We have 
been of late wooing foreign capital into 
India. We are told that we cannot 
develop our industries unless we get 
sufficient foreign capital. Well, there 
is difference of opinion on this point. 
Certain sections of people have grave 
misgivings about receiving too nuch 
foreign caDital. But for the time being 
I will refer to trade. Why should we 
need foreigners in our trade, I do not 
understand. Trade does not require 
large capital nor any special technical 
ability. Therefore, why do they en- 
oourage foreign incursion in the sphere 
of trade? There has been a tendency 
of late for some foreign firms to build 
integrated organisations. They are 
both producers and sellers and ::s a 
result, they are encroaching more and 
more in the field of Indian trade. In 
this matter I am very happy to note 
that I am not alone and I am in agree* 
ment with an august Member who 
occupies the Government Benches on 
the other side. Mr. T. T. Krishnama- 
chan in his speech at the annual meet- 
tog of the Associated Chambers of 
Commerce, Calcutta, in December, 
1952, has expressed the same fears 
which I have. He has said:

“While we welcome fresh foreign 
capital generally and encourage 
the existing concerns who are 
financed with foreign capital to 
continue their operations, Govern-
ment do not propose to allow an 
unlimited field for foreign capital 
in the trading section. Speaking 
for myself, I am rather alarmed 
at the increasing tendency on the 
part of existing concerns to build 
up integrated organisations which 
do both the manufacturing and 
trading. There was a time when 
trading was largely left in the 
hands of Indian interests and this 
new feature is naturally very 
disconcerting to them. In the 
trading field, capital required is 
not so great, nor is technical ability 
of a high order needed. Govern-
ment would naturally feel that 
under these circumstances, they 
ought to be left to indigenous 
enterprise and initiative.
So w e. share Mr. Krishnamachari’s 

fear that we are allowing more and 
more foreign interests to encroach

5 P.M.
upon the sphere of trade. In this 
connection, I would like to remind the 
Government of their old premise 
regarding the nationalisation of the 
Imperial Bank. There was a complaint 
that the Government has failed to 
utilise the prestige and resources 
of  ̂ the biggest commercial banking 
institution for implementing its poli-
cies and aiding Indian trade intere^>ts. 
Complaints have also come that in 
spite of the Indianisation of the 
Bank this Bank shows preference 
to foreign interests rather than to 
Indian interests. Mr. Shanmukham 
Chatty, the then Finance ivlinister pro-
mised to nationalise this Bank. 1 know 
that the Government has not accepted 
the over-ail policy of nationalisation 
of banks end insurance companies. But 
they did make this specific promise 
regarding the Imperial Bank; yei 
nothing has been done. This Bank 
has at its disposal Rs. 250 crores. This 
money can very well be utilised for 
the Government’s development pur-
poses; it can be utilised for helping 
Indian trade and industry. Therefore, 
I do not know why there has been so 
much delay, in a matter in which the 
Government had promised.

One word more and I finish. The 
Finance Minister before completing his 
speech referred to the question of public 
co-operation. He says that without 
public co-operation nothing much can 
be done. I whole-heartedly agree with 
it and I feel that public co-operation is 
not forthcoming to the measure that 
the Government wants. The Five Year 
Plan is a tremendous venture. This 
tremendous venture cannot be success-
fully worked out without the co-opera- 
tlon of the people. I think that public 
co-operation is, perhaps, even more 
necessary than money for the working 
of these projects. Why is public co-
operation not coming? Is it because 
the Indians are not willing to develop 
their country? They do want it. But 
public co-operation Is not forthcoming 
in spite of repeated requests on the part 
of the Government because of some-
thing else. I would like to ask the 
Government Members to indulge in a 
little introspection and see whether 
instead of asking for public co-operation 
they could co-operate with the public 
and then see the change. We have got 
a national government. But in spite of 
the national government, the people do 
not feel, the man in the street does not 
feel that he is a citizen of a froe State 
and that there is a national government 
What is the attitude of the bureaucracy? 
The attitude of the bureaucracy 
towards the public is one of contempt, 
suspicion and not friendly. It is the
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attitude of the suoefior to the inferior. 
No one would like to take co-operation 
from an inferior. You take co-opera-
tion from an equal. If the Government 
wants the co-operation of the people, 
the attitude of the bureaucracy must 
change. If you want the co-operation 
of the people you cannot get it by show 
of lathi, by the show of bullets. You 
cannot get it by curbing the civil 
liberties. You have to protect the 
citizens, and let them feel that you 
are here to lend a helping hand. Then 
I am sure co-operation will come in 
full measure for all your development 
projects.

Shrl Jaipal Singh (Ranchi Wejt— 
Reserved-^Sch. Tribes): Sir, I want 
to raise a point of order. When the 
Chair calls an hon. Member to speak 
and he is not present in the House, 
what is the procedure? Does he cr 
does he not lose his turn?

Mr. Chairman: I do not think there 
is any rigid rule that when a person 
is called and he is not present, then 
when he comes he loses his chance.

Shrl S. S. More (Sholapur): Is the 
practice of calling the names of persons 
who are not present in the House 
correct? We should discontinue it.

Mr. Chairman: It is right that the 
Member must be present here when 
his name is called. I was thinking 
that when he has sent a chit, he must 
be present in the House. He instantly 
came here. I do not know why he 
should lose his right when he came 
in when the other Member had not 
even started the speech.

Shri S. S. More: I have nothing to 
say to Tandonji. On the contrary, I 
welcome some speech from him.

Mr. Chairman: There is no point in 
the objection raised and ihe position is 
clear.
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“The fulfilment of a programme 
of planned economic development 
depends not merely on the laying 
down of policies and making the 
finance available but on efficient 
administration and public co-
operation.”
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«jf TO finuK ^  ^  vra t  fip Ji?

^  in^ 5ft anfte ^
^^;ra?e)!r t t  f^P T  t  i t o  q v T 3 ^  
f̂ >rnr #' fm srtr % arr̂ ft ^
vmv?rf # aprnfl" afk TO ^ 11̂ v?r fv 
^  TT #?r ?>T % wt, t
^  i»rT, %  M t  >n»r ^
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f t i  I

Shri §. S. More: I propose to be as 
brief as it is possible. This Budget, 
.Sir, I should like to describe as a 
budget of defeat and distress. I call 
this budget, one of defeat because 
Government started their policy of 
•appeasing the big industrialists in 
1948. Since then so many concessions 
have been made td the industrialists 
and even in this Budget iome more 
concessions have been made to the 
industrialists. Deficit financing is 
nothing else but a device lo appease 
big industrialists who have thus 
defeated the Government, I call it also 
a budget of distress because the in-
direct taxes are going up, mounting up, 
and it is elementary to know that when 
indirect taxes go on mounting up they 
add to the di/»tress of the common man, 
the family man, who has not sufficient 
means to stand these indirect taxes, 
and whose standard of living is auto-
matically depressed.

In the Five Year Plan, it is stated 
that the object of the Plan is to en-
rich the life of the common man. That 
is the declaration, but the performance 
is in the opposite direction a;id there-
fore, the proportion of indirect taxes 
has gone up. My hon. friend Mr. 
Gadgil yesterday made a very good 
speech. He spoke for the masses. 
Unfortunately, when he was a Minister 
he was speaking in a different strain; 
but the moment he became an ex-
Minister he started taking up the cause 

of the common man. All the ex-
Ministers are, so to say, on the side 
of the Opposition and all the present 
Ministers are oH that—treasury—side!

I would request the Prime Minister to 
increase the production of this com-
modity, the ex-Ministers. The better 
it will be because they will be speaking 
in our favour. I do support some of 
the statements made by Mr. Gadgil. 
But I have not the time to into 
detail about the different items.

Now, there are many Members who 
are hoodwinked by the so-called, 
ostensible, concessions made by the 
Finance Minister to some persons in 
the lower income group. The minimum 
limit of Income-tax has been raised as 

' far as the individual is concerned to 
Rs. 4,200 and in the case of undivided 
families it is raised to Rs. 8,400. What 
is the amount that has been given by 
way of this concession? Rs. 82 lakhs, 
and as far as the Central Government 
is concerned only Rs. 40 lakhs have 
been conceded by the Central Govern-
ment.

But there is the indirect taxation. 
What is the tune of the indirect taxa-
tion? There is a rise in import duties 
which will bring to Government a sum 
of Rs. 3-5 crores. There is a rise in 
postal rates which will bring to the 
Government a sum of Rs. 1*9 crores.
I should like this House to consider in 
all earnestness from whose pockets all 
these indirect taxes will be coming to 
the Government.

Toilet articles have been taxed, I 
do not know why the Finance Minister 
should be so much against these toilet 
articles. Particularly he has hit hard 
at the ladies. If he wants to have the 
co-operation of the general public, by 
imposing import duties on these toilet 
articles he is alienating the female 
section of the populace. I believe no 
lady will be coming forward to co-
operate, because our ladies will not 
have sufflcient powder, lip-stick and 
other blandishments. Possibly those 
who are married recently may know 
the usefulness of all these things, but 
I do not know. I ask: why these duties 
on toilets? In the case of middle class 
families, in the case of our daughters 
going to schools and colleges, and even 
in the case of our wives, these toilet 
articles have become a necessity. If 
they are given the option whether they 
would purchase milk or powder—I am 
not talking about milk-powder but 
face-Dowder—then they will go in for 
powder and not for milk, because this 
has become an article of necessity.

Then I come to the postal rates. WBo 
is going to pay these high postal rotes? 
Book posts will bear the tax. Just as 
the taxes on toilet articles are a tax 
on beauty, these postal rates to some 
extent are a tax on knowledge. It is
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the middle class people who are 
interested in books. The publishing 
houses are there, but all these rates 
will be coming Indirectly from the 
pockets of the middle class people, the 
educated classes.

The clever Finance Minister, trying 
to appease seme section, has said: well, 
I am giving you concessions of Rs. 82 
lakhs by reducing Income-tax. But he 
will be drawing at the same time 
something like Rupees four crores and 
05 lakhs mostly from the middle classes. 
That is a fact which we should not 
miss, and many speakers have missed 
it.

Then, deficit financing has been 
resorted to. I believe that deficit 
financing is the last resort of a govern-
ment; it is the last device which a 
government should use in order to 
supplement their resources or finance 
their schemes. But before embarking 
on that a vigorous drive for economy 
oug'it to have been made. I believe 
the Finance Minister said last year that 
he was in search of economy and he 
did not find economy. Even this time 
he said that the search for economy is 
a continuous process. ‘ You know. Sir, 
of the golden deer that Ram went 
after in order to shoot it down; but 
it eluded him all along with the result 
that Sita was lost to Ham. The same 
thing is happening here. Economy, 
like the golden deer, fs eluding the 
Ram of our Finance Minister. I do 
not know what he wiJl lose—possibly 
the Sita of public sympathy will be lost. 
My question is: is there not any scope 
for economy? I have no time to go 
into details. But what arbout the 
salaries of our high officials? I am 
not going into that aspect at this stage. 
But we are importing so many foreign 
experts, and what is the salary we are 
paying to them?

With your permission, Sir, I may 
give some facts. For the river projects 
forty-one American experts have been 
imported. And at what rate? I am 
giving you a classified list. On 7,200 
dollars per annum, one officer, 7,500 
dollars net per annum, one officer. 
6.400 dollars per annum, o.ne oricer. 
Then on 9,000 dollars per annum, 
fifteen officers. Then 10,200 dollars 
per annum, ten officers—ten thousand 
and two hundred dollars for each 
individual. Then 10,500 dollars, six 
officers, j 1,000 dollars per annum, one 
officer. U.700 dollars per annum, four 
officers. 13,600 dollars per annum, one 
officer. And on 50,000 dollars, one 
ofllcer. This is net. In addition to 
that, they are given some other allow-
ances. One officer is given 200 dollars

net per month. What is the descrip-
tion of that allowance is not given. 
Then 30 dollars Der month car illow- 
ance. Then 25 dollars per month lor 
storage of personal effects. I cannot 
understand this. Possibly the Finance 
Minister will be in a position to explaip. 
In addition to these, these specialists 
are being allowed an addition of Rs. 100 
pen month per child sent to school in 
India (other than in Nangal Town-
ship); for every child Rs. 100 per 
month.

What are the qualifications of these 
forty-one experts? According to the 
statement supplied by Government in 
reply to a question in the Council of 
States on the 26th February, out of 
these forty-one officers only eight 
officers have some university qualifica-
tions and thirty-three have no quali-
fications; they have acquired all the 
expert knowledge by going through 
every stage of actual working in the 
factories, or somewhere' else where 
they got all this knowledge. Some of 
them have been shown as “B.S.”. I 
do not know what B.S. means, (An 
Hon. Member: An American degree.) 
I interpret It as Bekar '(unemployed) 
Scientists.

I want to quote Mahatma Gandhi in 
this connection. He went to the Round 
Table Conference as our emissary. 
And when he was speaking before the 
Federal Structure Committee he said— 
they were then discussing the Supreme 
Court—he addressed the Britisher and 
said: “you are a financial giant, we 
cannot afford to pay the salaries that 
you think of, we are in terms of 
wealth dwarfs*'. In India there is 
ample talent which is prepared to place 
itself at the disposal of the country’s 
cause for no payment or a pittance of 
a pa3Tnent for bettering the life of a 
common man. We are forgetting 
Mahatma Gandhi’s previous words. 
Mahatma Gandhi is only useful to us 
for the purpose of showing his Samadhi 
to foreigners and placing boquets. 
Even Sardar Patel, when he presided 
over the Karachi Congress said that 
we could not afford to think of paying 
high salaries in India and that there 
would be lot of people who would be 
prepared to serve the country at the 
rate which this poor country can aiTord 
to pay. Still these foreign experts are 
being imported.

In this context I want to refer to the 
Taxation Enquiry Commission which 
has been announced by the Finance 
Minister. What is its personnel? Dr, 
John Matthai. I hav^ nothing to say 
personally against hirrr. He is a tireat
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and eminent economist I know but he 
is one of the capitalists. He was one 
of the parties to the Bombay Plan. 
Then, who else? The present announce-
ment is of the same pattern of the 
Todhunter Committee of 1924, exactly 
the same replica. It had only one 
foreign expert. I have no time to refer 
to that. Now the Finance Minister is 
more generous. He says two foreign 
experts will be associated with this 
Committee. Is not the Finance 
Minister himself one of the eminent 
experts of this country?

Shrl C. D. Deshmukh: No.

Shri S. S. More: Why should we havfe 
foreign aid and foreign experts? Do 
these foreign experts assimilate the 
life of the people? Sir, you are looking 
at the clock. I am try&g to conclude. 
These foreign experts, so-called foreign 
experts, have no idea about the life of 
our people. I refer you to an article 
just appeared in the 15th February 
issue of Shankar’s Weekly over the 
signature of ‘Magnus'. He refers to 
one Dr. Finch who has been appointed 
the Head of one of our great National 
Laboratories at Poona. Some press-
men assembled at Poona had gone to 
see this great institution and had some 
talk with this great expert—he had 
gone out of emplojonent some 15 years 
back but we revived his scientific 
knowledge and imported him here. He 
says to the pressmeij, “Stop production 
of jaggery and start sugar mills every-
where. You stop ghani miUs and start
oil crushing mills everywhere**. Then 
he says, “If you want to win the heart 
of the villager, go to him with a fishing 
rod and a shot gun”. That is his idea 
about the Indian mind.

I have not got the time. I would 
like to say that before we resort to 
deficit financing, we must make an all-
round drive for economy using in-
digenous intelligence is one of the 
measures of economy. Pandit Nehru 
was devoting all his life to the 
country’s cause without receiving 
a pie. So many other Congress-
men are also there. I have left 
the Congress. But I have not lost 
my regard for those Congress people 
who were very vigorously, and for no 
monetary gain—serving the cause of 
the country. Therefore, I plead -‘Give 
Indians a chance*'. We built the Tal 
Mahal. We built so many other irri-
gation projects. No American expert 
was imported when Taj Mahal was 
built. Give every chance to the local 
intelligence.

Mr. Chalnnaii: The hon. Member 
should conclude now. He has already 
spoken for 17 minute*.
526 P.S.D.

Shri S. S. More: When we are dis-- 
cussing a budget going over Rs. 430 
crores. 15 or 16 minutes are not enough. 
I would plead here and particularly 
request the Finance Minister—he holds 
the purse in his hands, I know it is 
not Nehru who is really ruling, it ia 
not Nehru’s democracy, it* ’ is 
Deshmukhocracy, 1 say we are under 
Deshmukhocracy because he is ruling 
the purse—to give a chanee to the 
Indian talent. I know he is one of 
the eminent sons of this country. He 
is not out to serve like any other men. 
He is going with a placard on their 
forehead saying “intelligence on sale 

' for the highest price”. He has, I may 
say, the best of motives for this country 
and I would say that when you are 
taking up Irrigation projects, employ 
indigenous talent at the cost that we 
can afford. In the initial stages we may 
make some mistakes. Our Sardar 
Patel had said that we must have the 
freedom to commit mistakes, it is 
only by the method of trial and error 
that a country can go forward b’;mg- 
ing d>( t̂ipline, prosperity and happi- 
nes&r That is what I wanted to submit.

P ^ d it  Fotedar (Jammu and 
^sh m ir): Yesterday, Col. Zaidi, while 
offermg his estimate on the financial 
statement presented to the House by 
the hon. Finance Minister, observed 
that we are having these discussions 
under the shadow of the Five Year 
Plan, but here I would like to supple-
ment his observation by saying that 
these discussions are strictly in accord-
ance with the provisions of the Five 
Year Plan but it is a fact that we are 
having discussions under the shadow 
of what happens in the world today. 
Today we are discussing the budget at 
a time when many things of grave 
impoi t̂ are fashioning themselves in 
the world, when the whole world which 
goes by the name of the two power 
blocs is almost arrayed in war forma-
tion, when the entire atmosoliere 
around us is saturated with a feeling 
of insecurity, with anxiety and with 
fear. In our own country, the great 
Republic of India, I find once again 
ugly forces of communalism and re- 
actionarism and anti-national and anti, 
social elements are raising their head 
in some parts of India, particularly 
in the metropolis. These forces are 
directed towards disturbing and dis-
integrating the society and to subvert 
authority if possible and to make all 
progress, which we design to achieve 
through Five Year Plan impossible. It 
Is interesting to observe that these acts 
of communal trenzy, and disruption 
have diabolically conspired to mani-
fest themselves simultaneously both 
In Pakistan and in Indi^and It Is an 
interesting coincidence, rfeel the time
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[Pandit Fotedar]
has come when all the patriots of this 
country, all those who love progress, 
who love their countiir much more 
than their lives, who have suffered in 
the struggle for all these decades and 
who will suffer in the years to come 
in otder to establish India and the 
cherished high ideals it stands for, our 
own country, based on certain funda-
mental basis and on certain human 
values, should take stock of things 
around them and can ill afford to look 
on with equanimity on what is happen-
ing, because I feel something full of 
dangerous potentialities Is happening 
in India today. Pakistan became a 
reality. The authors of Pakistan were 
very jubilant that they got Pakistan 
and got India divided on the basis of 
communal frenzy. Then they were
ringing their bells but today they are 
having it in their neck and they are 
wringing their hands. The whole 
defect was in the way they approached 
a certain problem. They taught 
hatred, communal frenzy and are 
having It back with dividend. Even
amongst the Muslims, there are
Ahmedias and Quadians and who
knows what more? I would like to 
pose this question to the Parliament 
of the teeming millions. Are we going 
to have that same thing which happen-
ed in our country in 1947, the great 
tragedy that descended on ouf country, 
this great India of Rishis and Munis . 
ol yore, when millions of our country-
men wore put on the move penniless, 
helpless, homeless and breadless, when 
people indulged in activities, which 
would degrade even the brute. Should 
we repeat that very thing, which 
shattered the economy of our country 
and threatene:l the territorial integrity 
and compk’tely disrupted our social 
order. Should we not make a head-
way? There are many elements at 
the present moment in our country 
who in the name of democracy, in the 
name of Hindudom, in the^ name of 
Bharat, have raised a slogan and given 
a challenge to the entire Congress, to 
those sacred principles of secularism 
and the like for the establishment of 
which the whole nation suffered and 
struggled. But then what has been 
made the base? For the achievement 
of roich 0 sinister, and insidiously 
dangerous objective Jammu has been 
made both a base and a pretext. 
Jammu, I may assure the House, is 
only a sort of a link in a great chain 
of political conspiracy, which is there 
to subvert authority, which is there 
to make us nlf»y into the hands of, 
who knows, which external force, 
which master mind or which resotirce- 
ful brain. Who knows which indigen- 

'ous or forelfn brain is at the bottom

of this trouble and behind the scene? 
Who knows what efforts are being 
made at the present moment to make 
India once again a creature of some 
imperial dominetion of this or that 
power bloc? But unfortunately , we 
take all these things very lightly. There 
may be something wrong about the 
budget. We may have objections 
kbout deficit financing, we may have 
objections against foreign loans, and 
we may have objections against the 
taxation, and the Budget not being 
according to our own requirements. 
There may be omissions and lacunas 
and other things. But in a country 
where there is no peace, a condition 
pre-requisite towards all kinds of 
development, where there is flssipar- 
ousness, and where all sorts of things 
are allowed to go on unhampered and 
unchecked, how can we have peace 
and take strides towards progress and 
economic regeneration and how can 
we raise this great ^sub-continent of 
ours to the legitimate position in the 
comity of nations, which it deserves?

I would say one thing, that Muslim 
communalism divided India. But 
todsiy, the Hindu communalism is out 
to disrupt the country and to have 
Balkanisation and to see that every-
thing is lost, which Indians had achiev-
ed through years ot suffering, sacrifice, 
turmoils and all sorts of hardships. 
Today, about Jammu, many a thing 
is said. But why? The answer is not 
far to seek. Opportunists of the type 
of the present day communal and 
reactionary leaders, who are out today 
for personal aggrandisement at the 
expense of the country’s larger interest 
and unity, were the people who after 
the transference of power by the 
Britishers crept in to Treasury Benches 
and remained held on to the apron 
strings of the Government, when it 
suited them. Then there was nothing 
wrong with the policy of the Govern, 
ment of India followed in Kashmir, 
But when the elections came, they 
appeared in their true colours and 
measured strength with the Congress, 
believing that the Congress had lost 
the confidence of the people. They 
were completely routed. At the Centre, 
the Congress formed a majority and 
a stable administration. In 25 out of 
28 States, the Congress got the Govern-
ment. Now, their question is how to 
undo all that? They could not achieve 
their objective, through constitutional 
methods and the vote of the people. 
They want therefore to arouse the 
sentiments of the Hindus on religious 
basis, so as to smash completely the 
fabric which it has taken several years 
to build up and thereby to subva:!
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authority and if possible to capture 
the administration.

I have not got much time at my 
disposal, though I would like to speak 
many a thing about Jammu, about how 
Jammu is being made a pawn on the 
'Chessboard of power-politics, about 
how Jammu has been made the cat's 
paw to play into the hands of foreigners 
and imperialists. The time will come 
when the whole nation will agree with 
rme that there is the positive hand of 
one power-bloc or the other, in this 
whole conspiracy, which is out to 
•disrupt the .whole nation. I would 
:sound a note of warning at this hour 
of this country’s trial, at this hour of 
the country’s economic, social and 
political development, that we should 
take stock of things around us and act 
properly, wisely and courageously. 
Otherwise, we shall have to repent, 
and posterity will be compelled to 

' record a decree that their forefathers 
committed a political^suicide, while 
of an unsound mind,.

Shri Jaipal Singh: So many people 
have already felicitated the hon. Fin-
ance Minister, that I hope he will not 
take it amiss, if I go straight to what 
I have to say to the Treasury Benches. 
Once again, I make a very serious 
grievance against the Members of 
Government, for the most indifferent, 
almost contemptuous way, they treat 
this House, when Jhere is a general 
discussion of the .General Budget. 
Today, just now, for example, only two 
Cabinet Ministers are present, whereas 
the discussion has to cover the full 
ambit of general finance. This is a 
very very serious matter indeed, and 
that brings me on to the main theme 
which I hope to develop in the few 
minutes you have given me to hold 
out my views.

I do believe, now that we are in-
dependent, we must get away from 
the British shackles and the British 
procedure that were adopted in those 
Treasury Benches, when the nationalist 
strugglers on this side were shouting 
to get information about Defence. 
Everything then was a matter of State. 
"Even in this Parliament, again and 
again, whenever questions have been 
asked o f, the Minister of Defence, 
either the present officiating Defence 
Minister or his young deputies have 
been giving bluffing and evasive 
answers and incorrect information. It 
may be that the same old game is being 
played by the Minister of Defence to 
Members of Parliament, who have a 
right to get correct information. After 
all. the M.Ps. are the elected repre-
sentatives of the people. Nearly half 
the General Budget is spent on the

Ministry of Defence, for the matter of 
national security. When it comes to 
the question of defence of the realm. 
1 am not prepared to accept the rosy 
picture that the Treasury Benches 
have given to the country. Fully 
accepting that the requirements of 
national security do set the limit to 
expenditure on Defence, I feel that we, 
in this House, who are responsible for 
voting the Demands for Grants, are 
entitled to a correct picture of the 
question of defence. I fully appreciate 
the fact that there are some things 
which are secret, and, which cannot 
be given out in the open forum. If 
there is such a thing, then surely this 
Parliament can sit in Committee or in 
camera, but, nevertheless, whatever be 
the position, this Parliament is entitled 
to the fullest information about the 
state of our defence in this country.

Shri Tyagi: What information has 
not been given? I am surprised,

Shri Jaipal Singh: I would ask my 
hon, friend Mr. Tyagi to be a little 
patient and listen to . what his own 
boss has stated on the floor of the 
House, during his budgetary perform-
ance only a few days ago. He said 
that there can be no question of any 
large-scale reduction in the size of the 
armed forces, so long as there is any 
danger to the country’s security. Then, 
my hon. friend Mr. Tyagi’s boss goes 
on to say:

“While this over-riding consider-
ation exists, I can hold out no hope
of any substantial reduction in
defence expenditure in the imme-
diate future.’*

Mark the words, ‘I can hold out no
hope’, and ‘substantial reduction:........
in the immediate future*. He has let 
the cat out of the bag. I am not think-
ing in terms of our security being 
endangered, but the blunt truth is 
there, that at the present moment, our 
Defence is not all wonderful. I sŴ ll 
take for instance, only the Indian Air 
Force, on which I shall have plenty 
to say, when we come to the voting 
of the Demands for Grants. I shall 
give the details, and let my hon. friend 
Mr. Tyagi challenge my figures. He 
must remember that there are some 
people who are more interested in the 
actuality of the effectiveness of our 
defence, than in the sort of bluffing 
replies we get from the Treasury 
Benches.
6 P.M.

From this Budget, I And that Rs. 15*22 
crores were not spent last .year, through 
non-receipt of supplies. I would like 
to know from my hon. friend the 
officiating Defence Minister, what we 
did not get Was it flghter-aircraft,
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[Shri Jaipal Singh]
was it tanks or what was it? How is 
it that we were unable to get the 
supplies? And how is it that we were 
not able to spend that Rs. 5-22 crores? 
This Parliament, and this House are 
entitled to detailed information on 
things like that. I do not want any 
secrets. If my hon. friends from the 
other side are foolish enough to believe, 
that there is anything secret in this 
country, well, I would only say that 
they are living in a fool’s paradise. 
That is all that I can say. I will give 
the figures to the Minister of Defence, 
when The discussion comes on, ?ind let 
them challenge my figures, if they 
like. I am not the person who goes 
about the Secretariat, trying to get 
figures. These figures are matters of 
public knowledge. Now, take the 
question of the Indian Air Force. At 
the time of the partition, the Air 
Force assets that were distributed 
were in the ratio of 5 or (i to 1. 
What is the ratio today? It is 2:1. 
My hon. friend the Finance Minister 
tells us that the Navy and the Air 
Force are expanding services. In 
the overall total allocation between 
the three Arms, according to his own 
figures, which I find he has subse-
quently changed in the list of the 
Demands, the Army gets 80 par cent., 
the Navy gets six per cent., and the 
Indian Air Force, according 10 his own 
original figures gets only 14 per cent. 
Now, between his first speech the other 
day and the printed Demands, he has 
changed these figures. Take the Indian 
Air Force. I am only instancing to 
prove my case. According to the 
original Budget, it was 25-2 crores. 
Now, he has chopped off 1*56 crores 
and the amount is 23-64 crores. Coming 
to the Ministry, I do not want to go 
into more details. But, I do plead 
with the Treasury Benches that the 
tipie has come when this House, at 
any rate, must be taken into full confi-
dence because there are ^enough 
scandals within the Ministry of 
Defence. I am not talking of the 
Ministry as such; but I refer to the 
amount voted. We have already heard 
of the Jeeps scandal, the ammunition 
purchase scandal. I shall give some 
facts to prove this horrible sealands 
scandal about which the other day 
rank falsehood was given as answers 
on the floor of the House.

Some Hon. Members: What scandal?
Sbri Jaipal Singh: Sealand scandal. 

Perhaps, if you will allow me one 
minute, I can explain what it is. Hon. 
Members seem to be anxious to know 
what sealands are. It is only one of 
other scandals. There was a Captain 
Renald who was in our employ: not an

Indian national. He entered into a 
contract without the knowledge or 
consent of the Financial Adviser to 
the Ministry for the purchase of ten 
amphibian sealands, built by Shorts. 
Only the other day I asked a question? 
to which we were given stupid answers, 
not only ignorant, but completely false 
answers. They entered into a contract 
saddling this country with an amount 
of £320,000. That is a matter of 50 
lakhs of rupees for ten sealands which 
are worthless. I asked the young" 
Deputy Minister of Defence to tell me 
whether any Navy in this world had" 
accepted thepi. He said he did not 
know; perhaps somebody did! It is 
not as if things are being given as 
gifts. It is not a question of a loan 
or anything. When we give hard cash, 
surely, this House is entitled to see 
that we make proper purchase of 
things that would be useful to us and 
not aircraft that has already been 
rejected by every other Navy in the 
world, which comes to us, which is 
not fit for the purpose for which it 
was originally intended.

In any case, to end up, what I say is. 
this. I would plead with my hon. 
friend the Finance Minister that the 
Defence expenditure should be treated 
on a par with Railways. That is to* 
say, that this House should shed away 
the previous practice and have a full 
dress debate on Defence alone, because 
Defence by itself takes away from the 
general revenues very nearly half the 
amount. If the Government feel that 
this cannot be in a public forum where 
all facts and figures cannot be given, 
then, certainly, let this House sit in- 
a Committee. I am prepared to prove 
my case. Now that I am challenged 
by the other side, I will give out facts, 
and figures that the defence strength 
of this country is not the wonderful 
thing as my hon. friends make us 
believe from the other side. Vast 
sums are being scandalised away, 
thrown away and rotten material is 
passed on to us. If they want these 
facts, let them have them. But, they 
must give us answers on the floor of 
the House.

Babu Kamnarayan SlnA: They
cannot.

Shri Jaipal Singh: They can. I am 
not saying that they are erring or 
blundering or squandering in every 
direction. But, there are certain tech-
niques that we must pursue. In other 
words, it is a question of a change that 
my hon. friends over there have 
brought about in the relationship of 
the Ministry of Defence .-̂ nd the Army, 
Navy and Air Headauarters. If we
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examine that, straightaway we find 
where the deterioration, how the rot 
has set in. I do not want to take any 
wiore of the time of the House. But, 
I do repeat my pleading that my hon. 
iriend the Finance Minister, as also 
the Leader of the House must, for a 
change, become Indians and not get 
stuck in the same old rut, treating this 
House with contempt, and talking of 
Defence of this country as though it 
was something sacrosanct to them-
selves alone, which could not be shared 
with the others. We do want to know 
whether this country is safe in their 
-hands or not. We are willing to vote 
all the money that they want, but, we 
must know that the money is being 
properly spent and in the right direc-
tion, and not being thrown away in 
jeeps or ammunition or even amphibian 
aircraft of no use to this country.

Shrl Gopala Rao (Gudivada): I rise 
to speak on the General Budget at the 
fag end of the debate. On a careful 
study of the Budget, if I weje to put 
in a nutshell my reactions, it is like 
this. This is a Budget of relief to the 
rich and poverty to the poor. That is 
the principle on which the proposals 
are proposed. Look here, sixty per 
cent, of the Budget is covered by either 
the Defence expenditure or the top 
heavy administrative expenditure, 
privy purses for the Princes, and reliefs 
and reduction for the big business 
people. In this way 60 per cent, of 
the total Budget has been allocated. 
How can one call that this is a popular 
Budget. By a popular Budget I mean 
that the people must be benefited. The 
prosperity of the country can be 
brought about by increasing the pur- 
<?hasing power of' the people and not 
by the profits of a few individuals who 
used to exploit the people with the 
help of the administrative machinery 
also. Many of our friends have sub- 
tstantiated how in the last few years, 
the rich people and the British capital-
ists are being given relief after relief 
and concession after concession. I 
need not go into the details. Take 
the present Budget proposals. For 
example the reduction of the export 
duty on jute sacking. In what way 
are the Indian people going to be 
benefited by this reduction? Are the 
jute growers benefited by this? Are 
the Indian consumers benefited by 
this? Who are going to be benefited 
by this are the leading British Jute 
bosses. I ask the hon. Finance Minister 
whether Government had made any 
investigation into the profits earned 
by this jute industry in the last two 
decades* for example, how many crores 
are being exploited from the Indian 
Jute growers, from the inception of

the jute industry. What justification 
is there for the reduction of the export 
duty? I know that the leading finan-
cial magnates of the jute industry are 
avoiding sale of jute^sacking to foreign 
countries with less profits. It is a 
question of less profit, not a question 
of loss. What is the loss that they 
expect this year as against the big 
total of so many crores that they have 
made? The reduction of the export 
duty on jute sacking is unwarranted. 
Take, again, for example the provision 
in the current Budget in the name of 
compensation td^ugar factories. There 
is completely no justification for this 
when millions of sugarcane growers 
are rotting like anything. From 
personal knowledge I know a single 
factory in the last six or seven years 
has made a profit of eight million 
rupees. If you take the real calcula-
tion, can the Finance Minister say how 
many crores of rupees of loss the 
sugar mills have incurred? No. They 
may take less profit. It is a question 
of less profit. In the name of national 
interest, in the name of protecting 
industries, they are giving relief to the 
big business, they are giving relief to 
the foreign capitalists; but they are 
not at all giving relief by these budget 
proposals to the common man. In this 
way, I can say the Government is too 
ready to respond to the desires of 
British capitalists and British big 
business. I could go further but I need 
not give too many examples on this.

Taking the second point, every 
Minister of the Govemmwl; repeats a 
slogan, that there is all round improve-
ment and all round progress in the 
country. In the words of the Finance
Minister, ‘there is marked Imprpv^
ment in the country*. I do not know 
what ‘the marked improvement* 
means. But you must see the reality 
—whether there is improvement in the 
economic condition of the nation and 
the .country. It is not a theoretical 
proposition. It is a living reality.
Look at this agrarian population, for 
example. Take agricultural labour.
The total agricultural labour population 
comes to 25 per cent, of our total popu-
lation. Do you know how these people 
are suffering—no jobs, no land, no 
houses, no employment—nothing what-
soever? Look at how they are suffer-
ing. In what way are they benefited? 
Can we see any improvement in their 
condition? I challenge the Minister 
to prove that agricultural labour have 
been benefited during the last five 
years of the Congress regime. Look 
at the handloom industry. The hand- 
loom industry is passing through an 
unprecedented crisis today. The hand-

loom workers are thrown out of work.



They are driven to starvation and 
misery, having no employment 
are accumulating like anything. There 
is no use paying lip-sympathy. Some-
thing must be done in this behali.

As far as the food question is con-
cerned, it is audacity to say that the 
food position has improved while 
famine is spreading from province to 
province. Yesterday 1 have received
s o  many letters from my province. In
Rayalaseema itself and in Anantapur 
and Cudappah districts, there are big 
demonstrations demanding opening of 
gruel centres and employment and jobs 
to workers; otherwise, they would 
starve like anything. The Government 
is not at all changing its food policy 
to solve the food crisis. I do not know 
if they have a consistent policy for 
the successful solution of the food pro-
blem. The hon. Ministers say they 
accept the control policy so far as the 
food problem is concerned. But a 
number of deftnitions are being given 
of this poUcy. Recently the hon. 
Prime Minister defined it in a peculiar 
manner. ‘Control* means not a multi-
tude of controls; control means control 
in a broad sense. This very much 
pleased the Birla Bros, and others, 
because by this interpretation of the 
hon. the Prime Minister, by this 
nominal control, they can do things in > 
the manner they like. In this way, the 
failure of the Government is complete. 
We have experience at least of how 
after decontrol prices shot up, and 
the people have to pay abnormal prices 
and how the situation is deteriorating 
day by day so far as the food problem 
is concerned.

As there is not sufficient time to 
tackle so many other problems, I come 
to the problems of my own province. 
They are apparently provincial, but I 
can say that they are of national im-
portance and of a national character. 
For example, in the background of 
famine, take the Krishna River Anicut.
It is a century-old Anicut which feeds 
one and a half million acres for the 
last 100 years, but due to the negli-
gence of the State Government Its base 
is completely shattered. We do not 
know; at any moment it may be washed 
away comt>letely. In the background 
of famine, you see 15 lakh tons of 
food going to nothing. We do not 
know how the new projects are going 
to come into existence and how long 
they will take. If the Central Govern-
ment is prepared to spend simply two 
and a half crores to construct a *road 
regulator’—it can be sfrengthened by 
the construction of a ‘road regulator’

[Shri Gopala Rao] —it will help in solving the food pro-
blem to a great extent. I h o p e ^ e  
hon. the Finance Minister will thinlc 
over the matter; in view of the 
deteriorating food situation, certainly 
this proposal can be feconsidered.

Cbairmaa: I propose to call two 
Mejnbers more.

Sfari Gopala Rao: I have the honour 
to represent the Andhra people here. 
In the Five Year Plan, the Nandikonda, 
Siddheswaram, Gandikota project,, 
which is of great importance to us, is 
not being included. In the same way, 
the only radio station we have—the 
Vijayawada 'Station—has almost be-
come ineffective due to its lower power.
It has to be converted into a high 
power station. Our people are expect-
ing that on March 16, the Telugu New 
Year Day, our aspirations will be 
fulfilled. But the constitutional pro-
cedure Is not yet completed. The 
Wanchoo Report has not even been 
made public. Due to undue delay on 
the part of the Government, there is 
scope for suspicion and apprehension 
in our minds. I believe the Govern-
ment will come forward with the 
necessary measure.

One more point. The Andhra pro-
vince, though politically advanced, is 
industrially backward. Recently some 
electrical development works were* 
taken up, but to the astonishment of 
our people the State Government has 
all of a sudden stopped the work. As 
a result, 2500 workers have been 
thrown out of employment both skilled 
labourers and manual labour. It is 
detrimental to the . advancement of 
Andhra people. I hope the Central 
Government will take up the matter 
and do justice for us.

Shri N. Somana (Coorg): Sir, I an> 
thankful to you for having given me 
this opportunity of addressing a few 
words on the General Budget. I feel 
that at this stage It is rather unneces-
sary for me to go into the high prin-
ciples that are outlined in the budget. 
I therefore confine myself to a few 
suggestions I wish to make in connec-
tion with the proposals that have been 
placed before us.

Generally It has been expressed that 
so far as the raising of the exemption 
limit of income-tax Is concerned, it 
has been rather quite satisfactory. The 
exemption limits have been raised to 
Rs. 4,200 for Individuals and Rs. 8,400 
In the case of joint families. But 
there is still a large section of the 
people who feel that it should rather 
have been raised to 5,000 and 10,000
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and that in the case of higher Income 
groups the rates should be raised. 
Anyhow pi>obably at this stage it 
would be somewhat premature to 
make any suggestion ot this sort, in 
view of the fact that the hon. the 
Finance Minister has proposed the 
appointment of a Taxation Inquiry 
Commission which will go into all 
these details. In my humble view it 
is a matter which should be consider-
ed—whether the tax on higher income- 
groups should be revised suitably.

In coimection with the Five Year 
Plan, I have to say a few words. We 
have been somewhat disappointed that 
the details of this Five Year Plan 
which has been in operation for the 
last two years hav6 not been placed 
before us to assess as to what has 
actually been done. The hon. the 
Fmance Minister h$is stated that so far 

, as some States are concerned, there 
has not been the enthusiasm that was 
expected of them. Unless we all know 
exactly how the Five Year Plan has 
been working, we will not be in a 
position to state what we should do 
and how we should proceod further.

One of the matters which Tiave comc 
to my notice and which I wish to place 
before this House is this. I learn that 
s?. far as the plans that are submitted 
by the State Governments are con-
cerned, the Planning Commission now 
says that all the new works that are 
undertaken by the States should be 
considered as part of the Plan and they 
should be taken as subjects that hav3 
to be dealt with by the Plan. My own 
humble submission is that if that is 
the case, I feel that many States would 
not be in a position to pursue their 
work without proper . assistance from 
The Centre. So, it is necessary, as I 
stated, that a complete review of the 
whole situation is made and to see how 
exactly the Plan is working. I fear 
with all the hope that I have, that 
most of the States will n«t be in a 
position to work up to our aim and 
therefore it is absolutely necessary at 
this stage to review all this. The 
House would be very grateful to the 
Finance Minister if he could possibly 
give us a six monthly report of the 
working ef the Plan so that we could 
know how far we have kept up to the 
time limit, how we can be enabled to 
fulfil all the objects of the Plan within 
the period.

One important matter to which I 
should refer is this. As has already 
been referred to by some hon. 
Members, we have been spending or 
we have to spend nearly 50 per cent.

of our resources on Defence. While, 
I am fully conscious of the fact that 
we have to maintain the high efficiency 
of our Army, it is for consideration 
and it is for serious consideration, 
whether part of the time of our Army 
could not be utilised for nation-build-
ing activities. After all, it is time we 
look into our resources. We want 
man-power. How are we going to 
have man-power from the poor and 
hungry people. We want labour. Can 
we get it from hungry people? Here 
is a body of men who are fed and paid 
well and I do not think why we should 
not be in a position to utilise their 
services for nation-building activities 
as has been done in many of the 
advanced countries today.

One suggestion which I want tc 
submit is this—and this is also a 
matter which has been referred to by 
some hon. Members—the privy purse 
to the rulers. Instead of saying that 
the whole privy purse should be cut 
off, I think it is a case in which the 
Government should invite the rulers 
to make a voluntary cut of 50 per cent. 
In such a case, I think, there will be 
a good amount forthcoming for the 
development plan. I do not see any 
reason why we should not take such 
a step, when hon. Ministers have them-
selves been generous enough to make 
a voluntary cut in their salaries. I 
suppose this suggestion may also be 
taken into consideration, and proper 
attention given.

I have to thank the hon. Minister for 
Agriculture for his kind assurance that 
a scheme for investigating into the 
disease of citrus plants will be launch-
ed; and a research plant will be located 
in the southern part of our country 
which will go a great way in alleviat-
ing the hard conditions that are exist-
ing today. My humble prayer is that 
this plant may be located in my State 
which, of course, is the largest orange 
producing State in the South, so that 
this disease which is now rampant may 
be remedied and there may be increase 
in production. I therefore feel it my 
duty to thank the hon. Minister for 
Agriculture for having acceded to my 
request which I made in this House 
last year.

Sardar Lai Singh (Ferozepur- 
Ludhiana): I have so far always con-
fined my talk to the subject of agri-
culture because I feel that the good 
of the country lies in the rural deve-
lopment and betterment of the agricul-
turists who have been suffering for 
long and who have been the victims 
of economic bondage. Today also I 
had a mind to speak on this subject
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ISardar Lai Singh] 
especially with regard to the Commu-
nity Projects. But, I must depart, 
because of the most explosive situation 
that is fast developing in the Punjab 
and Pepsu which may lead to genei^l 
conflagration. And, I feel it is the 
moral responsibility of those like me 
who want to avoid this c^mflagration, 
to speak at this time and advise the 
Government to follow a policy that 
would lead to peaceful atmosphere. 
The policy adopted by the Punjab 
Government in consultation with the 
Central Government, involving the 
arrests of a larf?e number of Sikhs, 
followed by the imposition of thunder-
ing sentences of imprisonment and 
fines and also the unprecedented and 
unconstitutional suspension of the 
Constitution in Pepsu, at the same 
time, the equal determination of the 
Akalis not to submit to any humilia-
tion, point to a gloomy future for this 
country.

The immediate cause of the struggle 
in the Punjab is the ban on religious 
meetings. In this connection, I feel 
every fair-minded person should not 
forget five or six important or salient 
points. Firstly, it was a religious 
gathering, held in memory of about 
200 martyrs who were burnt alive at 
Nankana Saheb only about 30 years 
ago, which is still too fresh in the 
memory of every Sikh, who in th e ' 
morning and evening prayers remem-
bers them;

oecondly. it was not a new political 
stunt. It was an annual gathering or 
meeting which takes place year after 
year not only at Amritsar but in 
almost every place where Sikhs reside;

Thirdly, it was held on due dates, 
that is one or two days this side or 
that side to suit the convenience of 
the people and organizers;

Fourthly, the announcement of meet-
ing was made with the beat of drum 
a day earlier with the written sanction 
of the Additional District Magistrate;

Fifthly, to show that there was no 
question of defiance—they had actually 

' applied for permission—to the District 
Magistrate; and

Lastly, the meeting was held at a 
place which is the property of the 
Gurdwara and which had never been 
used before for political meetings and 
it was never the intention to use it for 
political purposes, so much so, that 
even the C.I.D. reports in the Court 
proved that it was a religious meeting.

In the face of these facts, I am 
certain that every fair-minded person 
would realise that the ban was an ill- 
advised step on, the part of the Govern-
ment; and I am equally certain that 
it will evoke the sympathy of even 
those people who do not see eye to 
ey^ with Master Tara Singh in politics 
arid in this matter they are likely to 
side against the Government and 
consequently, I respectfully ask the 
Government to withdraw this ill- 
advised step.

So far as the Sikhs are concerned, 
let me analyse the position. Although 
forming only one and a half to two 
per cent, of the population of India, 
they had undergone enormous sacrifices 
in the struggle for freedom which was 
far more than could be expected from 
a small community like the Sikhs. 
Even now they are prepared to shed 
the last drop of their blood for the 
sake of the country; and in the parti-
tion of the country, it was the Sikhs 
who had to suffer the most; forming 
only one and a half per cent, of the 
population, but the loss in the form of 
property and life may be easily about 
50 per cent. The Sikhs naturally 
expected a great deal of sympathy from 
their national Government. And what 
are they asking? They are not asking 
for the moon. In fact, sometime back, 
when I discussed the matter with a 
gentleman of the position of Mr. R. K. 
Fatil, he said, these so-called demands 
of the Sikhs are too reasonable to be 
refused by any right-thinking person. 
He said there must be something else; 
there must be some misunderstanding. 
Otherwise these so-called demands are 
no demands; they are too legitimate.

[M r , D e p u t y -S p e a k e r  in  the C h a ir ]

What are the demands? The Sikhs say 
that two sons of a father of a Sche-
duled Caste should be treated alike/ 
whether the one calls himself a Hindu 
and the other a Sikh. Is this not in 
keeping with our ideal of secularism? 
Nximber two: they allege that Sikhs in 
the Punjab and elsewhere are being 
victimised. I do not wish to argue now 
whether this allegation is true or 
baseless. But they say. “Appoint a 
Commission to investigate”. I am 
certain that any Government, caring 
for its reputation for fairplay and 
justice, would, of its own accord, 
appoint a Commission to show to the 
world that its hands are clean. If 
there is injustice, it should be set 
right, as expected of a national Govern-
ment. If there is none. Government 
will be able to say, "Here is a docu-
ment to disprove the allegations**. Is



1851 Veneral B udget^  11 MARCH 1953 General Discussion 1852

this an unreasonably demand? Number 
■three: they say that Punjabi should 
have been treated as the State langu-
age, as has been done in the case of 
other regional languages. Is this
anything unreasonable? Even the

'Tribune, which by no means is consi-
dered very sympathetic to Sikh feel-
ings, in an editorial about Punjabi 
being the State language, said some-
thing like, “If a man can disown his 
language, he may as well disown his 
mother”. Is the demand for the
Punjabi language being made the State 
language, therefore, an unreasonable 
demand?

Then they say that if PEPSU, which 
is a full-fledged State by itself, having 
a population of about thirty-five lakhs, 
wants to have its own University, why 
should there be any hitch on the part 
of the Central Government? There 
are many States abroad with this 
much population which have several 
Universities each. Even in India take 
U.P. It has probably ten Universities. 
So, why should PEPSU not be allowed 
to have its own University?

Then there is the question of parity. 
In Punjab, there has been parity be-
tween the Hindus and Sikhs in the 
Cabinet ever since the partition. This 
parity in the Punjab Cabinet has been 
thrown to the winds by the present 
Chief Minister on the plea of doing 
away with communalism. He did not 
realise that both the Chief Minister 
and the Governor, as* also almost all 
the High Court Judges and all the 
Financial Commissioners are Hindus 
besides a preponderance of Hindus in 
most Departments. Where was the 
justification for disturbing the parity 
in the Cabinet? '

If he wanted to demonstrate that he 
did not believe in communalism, he 
could have easily done this by putting 
one extra Sikh in the Cabinet. Nation-
alism surely does not consist in run-
ning down a minority at every step. 
It is a misconception of the whole idea. 
In all countries of the world, it Is the 
majority that tries to win over the 
confidence of the minority by fair and 
just treatment. Why should it be 
otherwise here? The Sikh^ are not 
asking for the moon. I am certain 
that any fair-minded person would see 
their reasonableness. Let half a dozen 
gentlemen even from the Confess 
Benches be appointed as a Committee, 
and I am certain that they will find 
that the Sikh demands are quite reason-
able. It Is the lack of understanding

of the problem in true perspective 
which has brought about all this 
trouble. I am one of those who believe 
that unless both Hindus and Sikhs live 
like real brothers, inseparable like 
flesh and bone, and enjoy a common 
culture, a common heritage, a common 
tradition, a common language, the 
Punjab will not be worth living in. It 
is this spirit that I advocate. (An 
Hon. Member: But they are living
there now.) And rememoer, it is not 
the pious wish that can bring about 
this happy situation. It is the will to 
face the facts in a realistic manner 
that can bring it about. I again repeat 
that it is not the policy of divide-and- 
rule; it is not repression; it is not press 
propaganda, that will pay in the long 
run. It is sincerity, broad-mindedness, 
the will to do justice, that will bring 
about inter-communal solidarity which 
is so badly needed in the Punjab. I 
appeal to my hon. friends on the 
opposite side to realise the situation 
before it becomes too late.

Let it not be forgotten that Punjab 
and PEPSU are border States, and we 
have not got too cordial relations with 
Pakistan. Trouble may arise at any 
time. People living in Punjab and 
PIPSU are men of martial spirit, men 
of sentiment, and they require to be 
handled very tactfully. The more re-
pression you adopt, the worse would 
be the results. Therefore, there^hould 
be complete communal harmony. Any 
kind of disturbance in Punjab is bound 
to prove harmful to the Interests of 
both the Hindus and the Sikhs in the 
country at large, which we cannot 
afford today. I am one of those who 
believe that the Congress ought to be 
the nearest choice to the Sikhs in the 
Punjab, but today it will be the height 
of dishonesty, perversion of truth, to 
say that the Congress enjoys the 
c^onfldence of any large portion of the 
Sikh community either in Punjab or 
PEPSU. The intelligent class of people, 
the patriots, the men in the High Com-
mand, should find out the causes of the 
discontent and try to remove them, 
rather than get irritated and resort to 
methods which will not bring peace. I 
do not want to take more time, and 
I would only appeal to my hon. friends 
on the opposite side to realize that it is 
statesmanship of the highest order, 
generosity, broad-mindedness, that 
will bring about a happy situation, and 
not the methods that .were followed by 
foreigners. It is our national Govern-
ment, and we expect a national out-
look and national solution—a solution 
which will bring about happiness for 
the whole State.
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Having discharged my duty a little 
bit, I shall now proceed to make the 
rest "bf my speech in English.

As usual* this debate has ranged 
over a very wide field, and a large 
number of interesting points have been 
raised. On the whole, I should say 
that the proportion of boquets has 
been slightly larger on this occasion 
than the proportion of brickbats, 
although brickbats were greatly in 
evidence In some other connection 
recently. I am very grateful to those 
Members who have given their under-
standing support to the Budget and I 
also appreciate the moderation of those 
who have thought it fit to criticise or 
to oppose the Budget generally. I am

even struck by the moderation that 
distinguished the speech, of the Deputy 
Leader of the Communist Party. I 
notice that out of many malodorous 
words that he is fond of using, he has 
used only one and that is ‘"putrescent . 
I wonder why he has not used ful-
some*’, “noisome** or “loathsome , or 
why 'he has avoided the use of ‘olid , 
or “fetid” or “putrid**, but I think, if 
I may be prophetic, some time or other 
he would use the word “mephitic**. 
Some other hon. Member from the 
other side used the words “fantastic* 
nonsense’*. I suppose he used it in a 
spirit of reprisal—in a kind of vicari-
ous reprisal, if I may say so,—and I 
am not hurt by it. •

Mr. Deputy-Spealser: The hon.
Minister means evidently “borrowed**.

Shri C. D. Deshmukh: I would not 
use that word, because I do credit them 
with a lot of originality, although on the  ̂
wrong side.

The opposition benches a lot of 
originality, although on the wrong 
side. The Opposition benches seem-
ed to be governed by a kind of 
class moroseness which I would des-
cribe as ‘Moreocrasy*. It will not be 
possible for me to join issue with all 
these hon. Members. I am very glad 
to note that on the opposition benches: 
there is a little greater belief in some 
elementary study of statistics. But I 
hope to be able to show irt the proper 
place that there is a great deal to be 
desired yet in their use of statistics.

Hon. Members have made various 
points which in addition to principles 
go into details. There was, for ins-
tance, ,the iK)int in regard to the 
Defence Services. I am not now armed 
with big enough guns to join battle 
with them. Since, I think, a day and 
a half is going to be allotted to the 
Demand “Defence**, may be some one 
better competent to deal with the 
matter will deal with it. Then there 
were very many interesting points. 
There was one hon. Member who was 
bamboozled by the bamboo-like appear-
ance of rice. That also !s a matter 
which I must leave to my other 
colleague here.

Then there is one general point 
which I should like to make. I am not 
quite clear if the House of the People 
take judicial notice of what views one 
of their Members—and that can only 
be a Member of the Treasury Benches 
—says in the Council of States. But 
I find that various observations that
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I make there are sometimes overlooked 
and the same criticism which 1 thought 
I had dispelled is brought forward 
again in the course of subsequent 
debates in this House. 1 am under the 
impression that if one has dealt with 
a point at some length in the Council 
of States, then it would be in the 
public interest for the Finance Minister 
not to expatiate on that point in the 
House of the people. I do not need a 
ruling, but I hope to get some guidance 
in course of time.

Mr.. Deputy-Speaker: The usual
practice is statements of policies made 
by Government Members in one House 
can be referred to in another House, 
not with respect to debatable points or 
debated points. With respect to others, 
generally, it is not the practice or the 
convention to use or quote her 
speeches made by any other Member 
there, or vice versa.

Shri C. D. Deshmukh: I raise this 
issue because in one of the speeches 
made by the opposite side, criticism 
was levelled at what I had said in the 
Council of States, as a sort of conti-
nued controversy.

I should like first to deal with certain 
points which have been raised by some 
hon. Members about the form and 
presentation of the Budget. My hon. 
friend Mr, Tulsidas Kilachand com-
plained that the capital budget was 
not clear enough. Tn the last two or 
three years we have been trying to 
amplify the information given in the 
Budget so as to make it more infor-
mative to the House. This is more or 
less a continuing process and I can 
only assure the House that I shall have 
the problem of making the capital 
budget more easily intelligibly examin-
ed, so that any change that may be 
considered necessary may be made in 
the next year when it is presented to 
the Parliament.

More than one hon. Member raised 
the question of focussing attention on 
the provision for developmental expen-
diture in the Budget. Now it is not 
possible for us to do much in this 
direction in the present budget, because 
we have not got the relevant informa-
tion. It is true that one year of the 
plan period had already elapsed so as 
to make available the full account. On 
the other hand, the Plan itself has only 
been recently published. Therefore, 
the question of relating the actual 
expenditure to what is in the Plan 
presents some difficulties. It is for this 
reason that we have not been able to 
give information even in regard to 
the first year of the Plan in the form 
in which it is desired by some of the

hon. Plembers. A review of the pro-
fress made is under preparation in the 

lanning Commission. I believe it was 
in the middle of January that State 
Governments were addressed to fur-
nish information and I think that a 
review would be submitted to the 
House before the session is either 
adjournetj or prorogued. I expect that 
this review will be ready in about six 
weeks' time, that is to say, certainly 
before Parliament rises. I am also 
considering whether along with the 
budget in future a statement showing 
the progress of expenditure at the 
Centre on the implementation of the 
Five Year Plan should not be circulat-
ed for the information of hon. Mem-
bers, although in^ view of the wide 
scope of developmental expenditure 
and a number of Ministries that this 
expenditure straddles, it may not be 
possible or even desirable to put all 
this expenditure in one demand.

My hon. friend Dr. Krishnaswami 
mentioned a few points of detail about 
the figures in the Budget, He asked 
why the revenue estimate under 
income-tax was shown ‘nett' after 
excluding the States* share while the 
Union excises were shown ‘gross’. 
Now, this reflects the constitutional 
position. Under article 270 of the 
Constitution, the States* share of 
income-tax does not form part of the 
Consolidated Fund of India, and has, 
therefore, to be excluded and treated 
as a reduction of revenue. But all 
Union excises remain part of the Con-
solidated Fund and under article 272 
the States* share has to be paid out 
of the Consolidated Fund and in con-
sequence provided for as expenditure. 
Then, Dr. Krishnaswami also asked 
why details were not given of the entry 
of Rs. 53 crores shown as “Miscel-
laneous expenditure** on page 3 of the 
Budget Statement. Now this part of 
the statement is only a summary of 
the total, while group heads of the* 
accounts details by individual heads 
are given in Part B of the statement 
covering pages 9 to 12 of the Budget 
statement. Various individual heads 
cannot obviously be explained in the 
budget statement itself, but my hon* 
friend will find the explanations in the 
explanatory memorandum and a break-
down of the figures in the various 
Demands for Grants covering the 
expenditure under this head. There-
fore, this item is not quite as bad as 
the ‘Miscellaneous item* in the accounts 
which both he and 1 sent to our 
parents in our young days.

He was also puzzled by the fact that 
while the statement of expenditure 
showed the expenditure on privy purse
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[Shri C. D. Deshmukh] 
as Rs. 4 76 crores, the Demand for 
Grants gave a figure of Rs. 5'48 crores. 
Now there is really no discrepancy, 
because he was comparing the gross 
figure with the net figure after allow-
ing for certain recoveries from Part B 
States. If he turns to page 148 of the 
explanatory memorandum he would 
see the reconciliation of this discre-
pancy, Now, I have some sy ^ a th y  
with hon. Members in the difficulty 
they experience in going through the 
budget documents—although, as I said 
earlier, we have been doing all we can 
to make them more easily understood 
—but if any hon. Member has any 
specific suggestions for improvement 
I shall be very glad to have an informal 
discussion with him and with my 
officers so that we can make such 
changes as are practicable, in the 
coming year’s budget.

Some friends criticised my action in 
taking credit in the Revenue Budget 
for the sum of Rs. 18 crores expected 
from Pakistan next year as repayment 
of the debt instalments. As the re-
payment is by equated instalments, the 
bulk of the recovery in the earlier 
years represent pas^ent of interest 
and is correctly classifiable as revenue, 
because interest charges on our loans 
are met from the Revenue Budget. 
The question whether the capital por-
tion of the revenue should be taken 
to the Revenue Budget and used for 
amortisation of the debt, or taken to 
the Capital Budget and treated, in 
effect, as a reduction of borrowing will 
be considered in subsequent years. But 
I think for the present the classifica-
tion between Revenue and Capital is 
not a matter of any grave consequence. 
There was another point—and a major 
point—in regard to the possible re-
covery of this debt. And I do not 
Icnow whether what I said in the 
Council of States is a statement of 
policy or is a statement of detail or 
a matter of controversy. I take tt that 
it would be regarded as falling under 
the last category. Briefly I would say 
that I certainly think it within the 
bounds of possibility that we should 
be able to arrive—I mean Pakistan 
and ourselves—at some settlement 
satisfactory to both sides in regard to 
this limited sphere, whereby we might 
be able to recover these two instal-
ments. I must warn hon. Members 
that so far as cash payments are 
concerned there is a sum which would 
be payable to Pakistan, not necessarily 
on behalf of the Government of India, 
but as part of the assets of the Reserve 
Bank, corresponding to the residuary 
note iiabilty which now has been

taken over by them and therefore we 
have to transfer the assets to them. 
The matter has remained in the sphere 
of controversy for some time because 
we were not quite certain whether 
all the notes returned represented 
notes in circulation at the time of 
Partition; and therefore whether the 
assets to be paid—they certainly are 
payable—should be paid as part of the 
Reserve Bank assets or as part of the 
exchange to be* shown in the form of 
credit in favour of the State Bank of 
Pakistan in the accounts of the Reserve 
Bank of India, are matters which have 
to be considered. Then there are 
various other issues, not involving such 
large sums,, arising out of the settle-
ment between the two Punjabs and 
East Pakistan and West Bengal. As 
against that we have to settle the 
provisional amount which Pakistan 
owes us as share of the debt, as the 
capital, on which equated payments 
have to be calculated. ,

The view that I had put forward at 
one time—and it seems to have been 
accepted in principle by the Govern-
ment of Pakistan—is that it might be 
possible to arrive at a provisional 
figure on the basis of which equated 
instalments could be calculated. They 
themselves have given an indication 
of their view of it by the inclusion 
of Rs. five crores, which means Rs. 7*4 
crores in Indian money, in their 
budget; and we by including Rs. nine 
crores. So the gap is not very large. 
That will leave a residue in respect of 
which adjustments would have to be 
made at a later stage. And I fear it 
is this latter part which will take a 
very long time. In the case of India 
and Burma it took nearly three years 
before the accounts were finally closed 
But I do not think that that should 
be a matter of any great concern to

Some Members, both here and else-
where (in the other House) were 

improvement of 
Revenue surplus 

fnr revised estimate
aiso It came as a pleasant surprise.

^  ^«‘=tors which 
j  anticipated at the 

framed the revised estimates. 
Which was some time in December or 
January. Income-tax collections in 
gie closmg months of the year were 
Rs. 13 crores more than were expected 
—largely accounted for, I imagine, by 
tflV thousand odd Income-

^he country 
the Departmenit. We also had a short-fall of
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Hs. ten crores in Defence expenditure 
—I see the hon. Member is paying 
great attention to this part—due to the 
non-receipt of certain stores expected 
during the course of the year.

Shri Jaipal Singh: What stores?

Shrl C. D. Deshmukh; I have indi-
cated that a fully documented account, 
so to speak, will be given during the 
course of the budget, because the hon. 
Member was not here. But I am not 
big enough to join issue with the big 
guns, except at long range! Other 
minor variations under individual 
heads account for the balance.

Now I come to questions of policy. 
Here I think I am in order in referring, 
to the observations which I made in 
regard to taxation policy about the 
relation between direct and indirect 
taxation. Now, here it is that I think 
one of the hon. Members opposite has 
gone wrong, in that he has just calcu-
lated his percentages from the figures 
given in the budget, which are figures 
that do not take into account the 
Income-tax which has been transferred 
to the States. Now, that is one feature. 
The other is that the high yield of 
export duties in the last two or three 
years has, I think hon. Members will 
be prepared to concede, somewhat dis-
torted the picture. In considering the 
proportion of direct to indirect taxa-
tion it should also be remembered that 
a substantial amount of indirect taxa-
tion like customs duties on luxury and 
semi-luxury items and excise duties on 
higher-priced cigarettes, tobacco, and 
so on do not affect the poorer sections 
of the community and cannot be consi-
dered as a burden upon them.

There has been some criticism about 
reduction in the direct taxation in the 
last four years. Now, these, I may 
mention, were not made to pamper the 
rich—such a charge is very easily 
made—but only to reduce the tax 
burden to a level which would rfot 
destroy the incentive which was sup-
posed to have been destroyed by the 
very controversial Budget of 1947-48. 
Now, the Business Profits Tax and the 
Capital Gains Tax were abolished 
because they were relatively small 
yields and because of their adverse 
effects on saving and investment. Even 
so, the level of direct taxation in this 
country is higher than in most coun-
tries of the world with the possible 
exception of the United Kingdom and 
the United States. The rate on the 
higher slab in this country is 82 per 
cent., which is exceeded only by the 
United Kingdom and the United States 
where the rate is 97 5 per cent, and 
91 per cent, respectively.

In considering the yield from direct 
taxation, particularly from the angle 
of making the richer classes pay more 
than the poorer classes, the House may 
find the following figures of some 
interest. Altogether the number of 
assessees is 6,37,000. This is statis-
tics of 1951-52. The income-tax 
is Rs. 67,66,00,000 and the super tax 
is Rs. 36*34 crores, giving a total of 
Rs. ‘104 crores. Now, of the total 
number of assessees 95-20 per cent, 
fall within the first grade, i.e., uj> 

. to 25,000 where the super-tax level 
comes in and they account for 26 per 

■ cent, of the demand. The next class 
is four per cent., i.e. from 25,000 to
70,000 and that accounts for 26 4 per 
cent. And then we get into the other 
classes which account for a number of 
assessees as ’35 per cent., -30 per cent, 
and -15 per cent. So, apart from the 
psychological value of this, I do think 
that one ought not to allow our atten-
tion to be diverted from our main 
objectives, namely to get work done. 
Since we have elected to operate a 
mixed economy in this country, we 
ought to make sure that we do not 
do anything which will interfere with 
actual performance.

7 P.M.
There is a very special reason why 

no fundamental changes should be 
made in the scheme of taxation and 
that is why a Committee has been 
appointed to go comprehensively into 
this matter. I have mentioned two 
years as the period which the Com-
mittee might take but that is really 
to avoid any possible risk of extension 
of the time allotted to them. I myself 
have hopes that by 18 months from 
April, they should be able to submit 
at least the main recommendations, 
and that within a year or so we ought 
to have some indication of how their 
mind is working on the various issues 
that might at least have some bearing 
on the budget of the Centre and, 
perhaps, maybe the budgets of the 
State Governments.

Some of my friends opposite appear-
ed to me to be unduly perturbed by 
what they consider the post-budget 
balances of the stock market and they 
have drawn the o.uite unwarranted 
conclusion that this indicates that the 
budget is a rich man’s budget. It Is 
not here a question of a red rag to- 
the bull but the bull appearing to the 
red flag. I have been in close touch* 
with market quotations and while it 
is true that there was a certain amount 
of rise in prices in Bombay, the 
Calcutta markets reacted less sharply 
while the Madras stock exchange 
showed hardly any reaction. A very- 
great deal of equanimity that side. The-
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[Shri C. D. Deshmukh]
improvement in the equated value of 
the Bombay market Is nothing more 
than an indication that business circles 
take a confident view of the future. 
This, I suggest, is all to the good and 
very different indeed from suggesting 
that big business or anyone else is 
getting away with the budget to his 
liking. After all the budget does not 
give any relief in direct taxation except 
to a very limited extent and perhaps 
the market was grateful for the fact 
that there was no fresh taxation. I '  
was myself amazed at my moderation. 
If the business community takes a 
confident view of the future, I see no 
reason why h as a tax gatherer, should 
feel any cause for misgiving. After 
all business means increased produc-
tion, increased income which will, I 
hope, partly flow back into the ex-
chequer and lastly increase employ-
ment.

An Hon. Member: Poverty.
Shri C. D. Deshmukh: The hon. 

Member might come to morose con-
clusions.

It is also quite possible to exagger-
ate the efTect of these matters on the 
stock exchange and in assessing the 
import of changes in the market. The 
interpretation of stock exchange re-
actions and of the psychological 
economy underlying them is a very 
‘diflflcult matter.

Now. *1 would venture. Sir, to give 
a quotation from Keynea.

“The day-to-day fluctuations in 
the profits of existing Investments 
which are obviously of an ephe-
meral and non-significant character 
tend to have an altogether exces-
sive and even an absurd influence 
on these markets. The operators 
on these markets are concerned 
not so much with making long-
term forecasts of the probable 
yields of various investments but
with..........market is likely to take
all these various investments a 
short time ahead. The valuations 
which emerge therefore reflect of 
the average......”

It goes on to say:

‘‘Professional investments may 
be likened to these newspaper 
competitions in which the compe-
titors have to pick out its prettiest 
faces from a hundred photographs, 
the prices being awarded to the 
competitor whose choice must 
nearly correspond to the average 
preference of the competitor*®

soul so that each competitor has 
to pick not those faces which he 
himself finds prettiest but those 
which he thinks likeliest to catch 
the fancy of the other competitors.”

All of whom are looking a  ̂ the pro-
blem from the same point of view. So, 
it ite not a case of choosing those which 
to' the best of one’s judgment are 
really the prettiest nor even those 
which avei^age opinion genuinely 
thinks the prettiest. Therefore, if the 
stock exchange takes a good view of 
the budget, it means that the public 
takes a good view notwithstanding 
what Members of the Opposition may 
say. .

More than one hon, Member referred 
to the need for economy in public 
expenditure and rightly so. I am 
never tired of hearing these criticisms. 
I have frequently made it clear that 
in the matter of avoiding wastage of 
public money, we are continuously in 
search of economy. On the Defence 
side, we have had a Re-organisation 
Committee which is more or less 
continuously functioning. The recom-
mendations of this Committee have 
been accepted by Government and are 
certain to lead to significant economies 
in expenditure although not much of 
it may be immediately reflected in the 
estimates for the coming year but I 
am confident, on the whole, they will 
assist in maintaining the Defence 
expenditure at about the figure which 
the Planning Commission had provided 
in the Five Year Plan and that is a 
matter of great moment to us.

Turning to civil expenditure, I think 
it would be useful if I give the House 
a broad analysis of this expenditure 
and the scope for economy available 
to us. The total civil expenditure for 
the coming year is estimated at Rs. 239 
crores of which Rs. 37 crores will be 
on debt services. Rs. 3‘6 crores on 
pensions, Rs. 4-76 crores on obligatory 
payments like privy purses, Rs. 48*58 
crores on payments as grants-in-aid to 
States for various purposes, Rs. 16-49 
crores for payment to tJie State 
Governments on account of the share 
of excise duties, Rs. 12 >67 crores on 
displaced persons, Rs, 1-95 crores on 
the payment of certain pre-partition 
liabilities mostly to third parties and 
Rs. seven crores for transfer to certain 
funds from revenue. Now, excluding 
these items for economy in which there 
is very little scope, the remaining 
expenditure is of the order of Rs. 100 
crores, of which Rs. 15 crores is spent 
on the maintenance of Government 
buildings and roads and the transfer
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to  the Road Fund, Rs. 34 crores on 
isocial and development services, leaving 
only about Rs. 40 crores of what one 
would call contractable expenditure. 
iEven this would include a substantial 
element of basic expenditure which, 
however much one may dislike it, has 
got to be incurred. This would leave 
only a limited field in which there is 
^cope for substantial economy. My 
purpose in giving these figures is not 
to say that there is no room for eco-
nomy or that we should do nothing 
about taking steps to get rid of un-
necessary and avoidable expenditure. 
We have laid down more or less conti-
nuous scrutiny of civil administrative 
expenditure by a team of officers, and 
we are doing all we can to cut out the 
deadwood and avoid wastage. But the 
economies ^hus secured are inevitably,
I am sorry to say, overborne by 
increased expenditure on development-
al and other desirable services, which 
would not have been undertaken 
;otherwise. I think the House would 
appreciate the dimensions of the pro- 
^blem, as I have tried to set before them, 
and I can assure them that the search 
for economy will be maintained, 
although I cannot promise in the 
context of our having to implement a 
large development programme, that 
these economies are likely to be 
reflected in any significant reduction 
of the budgeted expenditure. I do not 
think, that taking out all the obligatory 
and inescapable items, the optimum 
margin for economy is likely to be 
more than, say, five per cent, of the 
contractable expenditure .of Rs. 40 
crores, which I have mentioned earlier. 
And while every bit would help, this 
by itself is not going to affect the 
problem of finding resources .for imple-
menting the Plan.

I had more than one complaint about 
the so-called positive provision in the 
Central Budget for social services. Now 
this criticism seems to overlook the 
basic point that the bulk of these 
services fall in the State field, and 
except through the volume of assist-
ance provided in the Central Budget 
for the States by way of devolution of 
revenue and grants, no- provision for 
these Would appear in the Central 
Budget except for Centrally adminis-
tered areas and Centrally run Institu-
tions and departments. But I may 
mention that the total devolution of 
revenue and grants to States in the 
next year’s Budget amounts in all to 
Rs. 125 crores out of the total gross 
revenue of Rs. 494 crores. In other 
words, the Centre is paying four annas 
out of every rupee it collects as 
revenue, to help the States to run their 
administrations and provide welfare

and other services for its citizens. In 
addition, the Centre is also incurrlM 
an expenditure o( the order of Rs. 2‘43 
crores by way of direct expenditure in 
Centrally administered areas, grants 
to institutions, maintenance of research 
laboratories and institutions and 
scientific services, the benefits of which 
accrue to the country as a whole, I 
suggest that in view of all this, it is 
somewhat misleading to say that the 
Centre does not do enough for fhe 
promotion of welfare services in the 
country.

That leads me to another point which 
was made by various hon. Members 
that the Centre is not spending enough 
for the Scheduled Castes and Tribes. 
I can assure hon. Members that no 
one could be more sympathetic to the 
problems of the Scheduled Castes and 
Tribes than myself, as well as the rest 
of the Government. But I have a 
certain special interest in this. My 
difficulty, however, is to deal with a 
problem in the general way in which 
it has been presented. I think the 
hon. Member opposite, Shri Rajabhoj, 
said that there ought to be good loca-
tions for the houses of the Scheduled 
Castes in the villages. I find it very 
difficult to fit that in with the arrange-
ment of the Budget here. As far as 
I can see that, primarily it must be 
a oroblem for the State Governments 
concerned. But if there is a problem 
which concerns us, as for instance 
education or special scholarships, I 
think we have as good a showing as 
our resources permit and anyway as 
the circumstances require. Altogether, 
for education, Part A and B States 
spend Rs. 235 lakhs, while Part C States 
Rs. 30 lakhs, making a total of Rs. 265 
lakhs which includes Scheduled areas 
in Assam. And then there is a special 
provision for backward classes of 
Rs. one crore. Then there are scholar-
ships of Rs. 40 lakhs. It is true that 
the percentage of scholarships which 
has been allotted to Scheduled Castes 
is slightly lower this year than last 
year, but on the other hand, the total 
sum provided has been raised from 
Rs. five lakhs one year, to Rs. 17 lakhs 
another year, and to Rs. 40 lakhs this 
year, and I have given a general under-
taking that I shall see that no Sche-
duled Caste boy. who deserves a 
scholarship goes back emptyhanded t6r 
lack of funds, and as far as I can see,
I have studied the details. I think 
last year, all the Scheduled Caste boys 
who were found fit, received scholar-
ships.

The MfailBier «f Agrteoltttre (Dr.
P. 8 . Deshmtikli): Almost every boy 
got it.
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Shri C. D. Deshmukh: That is still 
better. I hope they are careful in 
choosing them.

Shri Sarangadhar Das (Dhenkanal— 
West Cuttack): No girls?

Shri Tyagi: Boys means girls, here.
Shri C. D. Deshmukh: The General 

Clauses Act governs that.
Shri Jalpal Singh: Regarding one

matter, I just want a clarification of 
what the hon. Minister said. He said 
that he has earmarked Rs. one crore 
for the backward classes. Do I under-
stand therefore that the backward 
classes will be taken out of these 
scholarship schemes that now obtain. 
This Rs. 40 lakhs was meant for 
scholarships for the Scheduled Castes 
and other backward classes. Now that 
Rs. one crore has been earmarked for 
them. Do I take it that the backward 
classes will be taken out of the other 
thing?

Shri C. D. Deshmukh: I think this 
is for a different purpose. The Rs. 40 
lakhs does include the backward 
classes, but this is some special allot-
ment.

Now, I shall deal with certain criti-
cisms regarding the provision of 
resources for financing the expenditure 
on. development particularly in the . 
fields of the State Governments. The 
Plan assumes a provision of certain 
resources by the States partly by the 
liquidation of their investments, and 
partly by the raising of fresh resources, 
and partly by economies in expendi-
ture. Now, as I myself mentioned in 
my Budget speech, in the first two 
years of the Plan, some of the States 
have been unable to or have not taken 
adequate steps to raise the resources 
expected of them. Now I would not 
wish to generalise about this. Some 
States have striven to raise the re-
sources expected, while others are in 
the process of doing so. Some of them 
had been faced with additional commit-
ments arising out of famine, and 
scarcity, while there have been here 
and there increases in non-develop- 
mental expenditure. Some of the 
States have leaned more—and this 
is important— În the early years of the 
Plan, on the liquidation of their invest-
ments, than on raising fresh resources. 
But taking the picture as a whole, I 
do not think that there is any room 
for pessimism in our being able to put 
through the Plan. We have still three 
years before us, and if, as I hope, the 
States will use this period for a pur-
poseful effort in raising the balances 
of the resources expected of them, there

would be no difficulty in implementing 
the programme of development.

Shri S. S. More: What about public 
co-operation?

llhri C. D. Deshmukh: I shall come 
to it in about ten minutes’ time.

While I sympathise with the feeling 
of caution felt by many people in this 
House and outside in regard to this»
1 do not think that there is any justi-
fication for any serious misgiving.

Now, I would like to deal with a 
small matter, of external borrowings, 
and something about the American 
loan. Hon.* Members, including the 
hon. Member who spoke some time 
ago, Shri Tandon, expressed some 
doubt about the propriety of the rates 
charged by the International Bank on 
the loans made to us. The figures are 
these. We have borrowed 50 crores 
from the International' Bank. Altoge-
ther we have borrowed 95 crores from 
the United States Government. In 
addition, of course, we have received 
some assistance which is not a loan, 
not only from the U.S.A. but also from 
some other countries. The total would 
be about 50 or 60 crores up to now. 
On the 95 crores which we have 
borrowed for the wheat, the rate of 
interest is two and a half oer cent. 
On the other hand, the International 
Bank, being a business institution of 
a co-operative kind, has to raise its 
funds in the market; and as the loans 
are largely dollar loans, iî  the 
American market, rates of interest 
have been going up in recent years. 
They have had to pay in recent years 
three and 3/8 per cent., which is com-
parable to what we have to pay in our 
own markets. To that they add one 
per cent, as their commission, that is. 
for the purpose of creating a reserve 
against any possible losses. Hon. 
Members may not remember, but yon. 
Sir, will remember that we had great 
misgivings about joining this Inter-
national Bank. You were a Member 
of a Committee in 1946......

Mr. Deputy-Speaker: A " separate
Committee was appointed by the 
Legislature. -

Shri C. D. Deshmukh: ...... in which
we discussed this question very Iho- 
roughly. At that time we feared that 
most of the loans were going to be 
made to the war-damaged countries of 
Europe and that the money might be 
lost. Indeed, that was the reason 
which influenced some of the Members 
of the Committee in opposing our 
joining the International Bank. I was 
able to give some assurance at that
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time, having been associated with the 
drawing up, of the establishment and 
inauguration of these two Institutions, 
that I did not think that bad loans 
would be made. I am glad to say that 
my anticipations have been fulfilled 
and that the loans so far made have 
proved to be good loans. Indeed some 
loans have already been returned now. 
It is our expectation that after a little 
while it would be possible for us to 
urge on the International Bank that 
they reduce their percentage of com-
mission. If sufficient resources have 
been accumulated against any possible 
failure, then, there is no purpose served 
in charging high rates and making 
borrowing there more expensive to 
Member countries and thereby handi-
capping their development. All I can 
•assure hon. Members at the moment 
is that we have not been singled out 
for any discriminating treatment, and 
that the latest loan which was taken 
by Yugoslavia on 11th February, 1953, 
which is a loan for 25 years like our 
second D.V.C, loan, carries the same 
rate of interest, namely four and 7/8 
which is really three and 3/8 plus one 
per cent, plus one-fourth per cent, 
which is called handling charges. The 
rest is for reserve. On the whole, these 
loans are given for productive indus-
trial purposes and considering the 
return that is expected* on this, I do 
not think that these rates could be 
regarded as too high. Any way, I 
would like the House to remember 
that the larger part gf the money which 
We have secured from outside has been 
at rates of interest which are much 
smaller.

Then, there was another question 
about the American Wheat Loan. My 
hon. friend opposite, Mr. V. P. Nayar 
made some caustic, and I may add, 
wholly misleading comments on what 
he called the infamous American 
Wheat Loan. I looked into this matter 
again, because I believe in the Marathi 
proverb:

^  arm#

-which means, it is necessary to have 
a censurer living next door. I can 
assure my hon. friend and the House 
that there is no justification for any 
complaint of manipulation of prices. 
The bulk of the purchase was made 
in open market by the India Supply 
Mission and the Credit Corporation of 
the U.S. Government, and only market 
prices were paid. There was no stipu-
lation that 50 per cent, of the wl^at 
will be carried In American shipping. 
The shipping position was tight at that 
time and to make shipment i>ossible 
526 P.S.D.

the American Government re-condition-
ed some of their moth ball fleet to 
supplement the commercial shipping 
supplied by the India Supply Mission. 
Freight was paid only at the ruling 
market rates. I think I have in the 
course of an answer to a supplementary 
question made a statement that to the 
best of my knowledge, these rates do 
not compare unfavourably with the 
rates which were taken for the calcu-
lation of the price of the wheat supplied 
by the U.S.S.R.

Now public co-operation. The ques-
tion is asked within the House as also 
outside, what precisely is implied in 
asking for public co-operation in the 
implementation of the Plan, how in 
concrete terms such co-oporation can 
be given. As hon. Members are aware, 
the Five Year Plan, in so far as the 
proposed outlay of 2069 crores is con-
cerned, is a programme of expenditure 
for Central and State Governments. A 
large part of this outlay is absorbed 
by the expenditure on irrigation and 
power schemes, Railways, industrial 
development, etc.. in relation to which 
the scope for direct public participa-
tion is certainly relatively limited. 
Here we can only ask for public 
Interest rather than co-operation in the 
progress of the various schemes, help-
ful criticism for improvement, espe-
cially from those who have special 
knowledge of them and not the least, 
appreciation by the people of the great 
effort relative to our resources that 
is being put in. Members of Parlia-
ment as well as others have a duty 
to explain to the people the significance 
of projects like the Damodar Valley 
or Bhakra Nangal or the Tlirakud, the 
Chittaranjan Locomotive factory, 
Sindhri Fertiliser factory, etc. There 
are also several aspects of the Plan 
which need to be explained: the
reasons why a country like ours with 
limited means and many pressing 
demands on it, has to concentrate at 
this stage on the most important pro-
blems. In other words, it has to work 
in terms of defined priorities. This 
means inevitably that certain schemes 
of development and of extension of 
social services, have to wait for a while, 
however promising they may be in 
themselves. The more the basic 
reasoning behind the Plan is explained 
by those who are equipped to do so, 
the more will grow that climate of 
public opinion which Is necessary for 
the implementation of a Plan of this 
nature.

For more direct public participation, 
the Plan has some provisions though 
we cannot claim that they are as much 
as we could have liked them to be. 
The community projects which have
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been started in almost every State are 
a fleld in which the people in those 
regions as well as from the neighbour-
ing regions can &ive fruitful and 
helpful assistance.

Shri Sarane^adhar Das: Are they 
coming? .

Shri C. D. Deshmukh: Yes, Sir. I 
have a Press release here which gives 
an account, which is faithful, of the 
response of the public. I do not know 
whether there is time for me to refer 
to it. But, the matter is of some 
importance and I would like to refer 
to it.

Mr. Depufy-Speaker: The House
seems to be in a good mood to hear.

Shri C. D. Deshmukh: As you are
aware. Sir, on October 2, 1952, the
Community project programme was 
started in 81 development blocks in 
55 Project areas all over the country. 
In line with the general conception of 
the programme, the fields of activity 
included agriculture, irrigation and 
animal husbandry, education, health, 
sanitation, roads, communications, 
social education, village arts and crafts 
and recreational facilities. During this 
period, scores of miles of village roads 
have been constructed, dozens of Co-
operative societies and panchayats have 
been formed, agricultural extension 
service has taken root in the project 
areas, a number of schools and health 
centres have been opened, extensive 
veterinary services concentrated mainly 
on the protection of cattle against 
disease have been undertaken, thou-
sands of compost pits have been dug, 
and a number of agricultural demons-
tration centres started. All this woilc 
has been done with the maximum 
amount of public co-operation. Indeed, 
I feel justified in saying that the 
people’s participation in these projects 
has been beyond all expectation. Any 
one who doubts this is welcome to go 
and visit any of these Community 
projects and form his own opinion. As 
the number of these projects grows 
the scope for such participation will 
also grow. • In addition—this again is 
another Important point—there is a 
provision In the Plan for local work 
and in this budget we have set apart 
about Rs. three crores for the same, 
the total being about 15 crores, the 
condition being for any group of 
persons in a locality to get together 
find formulate schemes for rural water 
supply, rural roadSi buildings for edu-
cational institutions or for any other 
lelt need in the locality and to ask for

assistance out of this allocation. The 
procedure to be followed for this pur-
pose is being worked out and will be 
announced shortly. The condition of 
the assistance being given for such, 
schemes for local development is that 
they must include a measure of contri-
bution from the public in the form of 
labour or of money. The idea under-
lying 'the programme is that something 
must' be made available as an activis- 
ing or energising agent to draw forth 
local resources for schemes which the 
people in the locality feel as of vital 
importance for them.'

Apart from this provision for public 
participation in schemes of local deve-
lopment, the implementation of the 
Plan denends very vitally on the co-
operation, help and enthusiasm of the 
public in regard to one very important 
matter—-and that is public savings. 
The Government is being called upon 
to do a large number of things and the 
need for additional resources is great 
—it is almost a platitude to say so. 
The small savings movement has been 
gathering momentum in the last few 
years. But the more it can be stepped 
up the better. In fact, one might even 
say that the progress of small savings 
is t'.ie index V  public interest, under-
standing and co-operation in the Plan. 
Recently some of the women’s organi-
sations have come forward to help in 
.the small savings movement and they 
are to concentrate initially on a feŵ  
chosen centres. If more organisations 
in different areas come up in this way, 
then the work of implementing the 
Pian will be greatly facilitated. Here 
indeed is a very concrete and fruitful 
field for public co-operation.

Lastly— l̂astly means about public 
savings—I would draw the attention 
of the members to some of the para-
graphs in the Planning Commission’s 
Report, referring to the provision in 
the Plan for social services. The 
Report says that the needs in this 
sphere are so large that what can be 
achieved to finance investment by 
public authorities would be limited in 
the Initial stages of planning. I do 
not think I will quote it because it i?? 
all given in the Planning Commission’̂  
Report. The Planning Commission has 
also stressed the need for promoting 
the co-operative movement in different 
spheres. Therefore, people with the 
requisite experience and knowledge 
can take the initiative in organising^ 
for instance, consumers’ societies, in 
the localities in which they live. In 
these and many other ways which can 
be worked out in the light of local
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circumstances and needs, public co-
operation and participation in the 
implementation of the Plan are called 
for and have to be organised.

I shall now deal with two other 
matters: one is deficit financing and 
the other is unemployment. 1 do not 
know whether you like me to "ontinue 
now or whether......

Hon. Members: Now.

Shri K. P. Tripathi (Darrang): 
Today.

Hon. Members: Tomorrow.

Mr. Deputy>Spcaker: I am not able 
to catch the unanimity of the voicet. 
The guiding factor is the strength and 
capacity of the hon. Minister also to 
continue.

Shri C. D. Deshmiikh: I can conti-
nue, Sir, for another half an hour. 1 
can hold on (Interruption.)

Mr. Depuiy-Speaker: All right. Let 
It stand over till tomorrow.

The House then adjourned till Two 
of the Clock on Thursday, the 12th 
March, 1953.




